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"' 'he Lok Sabhg met at Eleven of
the Clock.

i "MR. SpEAREH in the Chair]
3 ORAT ANSWERS TO QUESTIONS

Filling up of Posts of Assistant
Engineers

+

*803. SHRI VAYALAR RAVI:
SHRI ‘N. SREEKANTAN
NAIR:

Will the Minister ‘of COMMUNI-
£ ATIONS be pleased to state:

. (a) whether a large number of
A ssistant Engineers are waiting for
>sting after passing the test and
mpanelling;
(b) if so, the reasons for delay in

o sosting these  qualified  Assistant
H <Afineers; and

(c) the-total number of AE’s posts
lying vacant, circle-wise?
THE MINISTER OF STATE IN
{ THE MINISTRY OF COMMUNICA-
tI' "IONS (SHRI NARHARI PRASAD
UKHDEO SAI): (a) No, Sir.

(b) Question does not arise in view
‘o f (a) above.

(c) As on 17th April 1978 postings
4 against all intimated vacant posts
' have been made.

SHRI VAYALAR RAVI: About

i the waiting for posting of the Assis-
* tant Engineers, the Minister gaid ‘no’.
But I.am really surprised to hear his
answer because recently, I think,

650 LS—1,

2

about 786 Assistant Engineers have
been promoted from the Junior
Supervisory Cadre who appeared for
test, passed and had been on the
panel. They have been listed now.
About 786 are waiting for posting. 1
know personally as a representative
of the Trade Union of the P, and T.
about the Engineers in Kerala who
have not been posted. They are
awaiting posting. I do not know howr
you gay ‘no’. Please let me know,
how many people appeared for the
test, passed and were put in the list
and how many of them are still
waiting for posting  even-to-day.
Please tell me the number and what
is the delay in posting them?

SHRI NARHARI PRASAD SUKH-
DEO SAI: There are about 898 offi-
cials who have been selected. Out of
these 799 have already been posted.
Now the waiting list is of 99 only.

SHRI VAYALAR RAVI; 1 am
glad to haye this information. The
complaint was that the posting was
so much delayed and even this
class....

MR. SPEAKER: Possibly because
of the complaint.

SHRI VAYALAR RAVI: After
the complaint they have been posted
now. Others are still waiting. May
I know from the hon. Minister how
much time do you take as a general
policy? People appear for the test,
not only in Tele-Communication, but
also Postal Department for promo-
tion from Clasg IV to Class III and-
from Class III to Class II. There is a
general complaint always that you do
not keep the panel for more than a
year and sometimes they lose the
chance to get accommodated because.
the panel may be cancelled. Can I

U
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get an assurance or will you en-
lighten the House that enormous
delay will be avoidéd and the em-
ployees who et through will be
accommodated as soon ag possible?
will you give an assurance? '

SHRC NARHARI PRASAD SUKH-
DEQ SAI: Yes, there was enormous
delay previously. As soon as the
Janata Government took the charge,
we have done all these things and
for the last three years there was no
selection end al} that. We have set
things right now. We will be doing
it for others also.

SHRI VAYALAR RAVI:' Thank
you very much. You are doimg good
for the workers.

ugegfafas w1 wam

*804. Yo wRAATOUN X :
FYT geaT® W WA gAY ag TN Ay
Wﬁﬁﬁh‘:

(%) @ar ag @= g fr sy g9
76t § wiw # gsafalfraa 1 A
AT qIAT ;

(&) afz g, ar feaar ;

() & F I FFwE I
gwar war § ;Wi

(%) =8 F@ F fau =7 U
frd m § ?
THE MINISTER OF STEEL AND

MINES (SHRI BIJU PATNAIK):
(a) Yes, Sir.

(b) The quantity of import of
aluminium would be proportionate to
the rising demand in the country.

(c) The production capacity for
aluminium jn the country by the end
of this year would be 316,000 tonnes
per annum.

(d) With possibility of using the
very large deposits of bauxite. recent-
ly discovered on the east coast, two
feasibility studies have already been
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commissioned one for Orissa gnd the
Other for Andhra Pradesh. The for-
mer study, for an alumina plant of
600,000—-800,000 tonnes and an alu-
minium plant of around 160,000 tonnes
per annum to start with and the lat-
ter, that js Andhra State, for an
alumina plant of 600,000 tonnes capa-
city initially would be ready around
the middle of 1979. With a projected
production capacity of at least I mil-
lion tonnes of aluminium metal per
annum in course of time, these two
projects are expected to put the coun-
try in a commanding position in the
world aluminium industry.

o wwyTITEN 9tdw : wenw
wgg, wrAE A& off ¥ S 39<
faar g, sa¥ M aw & (=) Fav (W)
wr & goT fawge ad) frar war 30
¥ qet a1 fr 3w § 9 #Y Famaw
grar sar & 7§ WY w@ew § ST
ATEAT F—ATATT FATEA  war &
o E aft soaEd AW wr g, @
=R ¥ 74T Fro g, ooy F wew wIw
& wrear foaw @d7 ‘e’ # gwTeT
ARAT F WAGTL IrUET A g ® w|qT
FToor 2 7 oew & wEr & fw ogdrr
A7 "wreey 93w ¥ 21 yeugw < TeAqA
F¢ @ § oY gAY gregar o Qo
I, IAF T AT qyF 7R 9% For=rz
FG | afe & srar srgar § oS
HaE TF THT WAL SAFT AT I IITH
T oFT @ F, 99 A amar @ oqu
I FA F fod wry #7941 www I
?E?

SHRI BIJU PATNAIK: The Pro-
duction capacity as I have said, in
the aluminium industry in the coun-
try by the end of this year will be

316,000 tonnes of which 50,000 tonne:
of the capacity in BALCO at Korbj
will be ready in another few month
The loss in production in the alun .
nium industry is largely due
shortage of power both jn M.P,
Korba and in Karnataka. With th#
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new developments in the power
sector, the position may improve.
This Government has undertaken
huge power projects, Our require-
ments of gluminium will be much
higher in the coming years and that
ig why, as I said, the other two major
projects are glso taken in hand.

o wwiroaw ofiw & saY
T ¥ WA wgen ey
oy ¢ fe v wqw, svw Rw
w1 Fftar § a7 wTEr AT
wOETX § 1 TE v s wer adw ¥
WTe #1 Ew ¥ Jogw A fear o
& & 1 W &Y gregEy foiE 1079
T WY | v gemrel ¥ W
9T oy firfr waTT wr wf by A
%1 frarc v @ &, afs Y Qo freay
forar & A1 ag dAw T4 TF T W AT
' o 1w ¥ wafew sk Aw
wew ¥ N Haw @i gg F—awr
qHAT ¥ U IR P g—our
AT ®Y W, arfE W A adA
AT Y 3wy g6 gw fasi senee
¥ ST GO T IE W WA 9 =7
§ ®T 9L | FAT FT qg W FA
1978-79 ¥ ww fraer wrma @
13 §, wifw A e Ay 7 fiaw g,
ag qafer agf g ?

MR, SPEAKER: You have asked

many questions; it is very difficult to
remember them.

SHRI B1JU PATNAIK: 1 think I
have answered all the questions. Dr.
Pandeya need not be under the mis-
apprehension that there is a lot of
bauxite ore in Madhya Pradesh.

In fact, to feed the BALCO plant
in Korba, a very considerable quen-
tity of bauxite has to be brought
from Orissa also. I am glad to in-
form the House that the Orissa Gov~
ernment has very kindly ggreed to
allocate certain areas of bauxites for
the Madhya Pradesh plant. The pre-
sent constraint ig due to power. The

power position, I hope, will improve
in not too  distant g future. But,
when the power position improves
the total capacity would be 3,16,000
tonnes. When you and the new capa-
city, thmt can only come by taking a

" very large deposit, as I mentioned in

answer to question (d).

SHRI JAGNNATH RAO: Sir, at
present, the private sectors like
HINDALCO, INDALCO, MALCO and
Asanzol’ Aluminium Corporation have
been producing. What is the produc-
tion of these private sector units and
what ie the demand of the country?
Is it mainly .becilise of shortage of
power that the production hms gone
down? What is the actual demand
in the country and what ig the short-
fall if any? How are you going to
improve it because when aluminium
is going to replace copper, the de-
mang will be very much higher, Is
there any projection of demand and
Supply?

SHRI BIJU PATNAIK: 1 have
unswered that to part (d) of the
question of the hon. Member. I have
explained that it was due to shortage
of power. I have also said that the
quantity of aluminium import would
be proportionate to the rising demand
of the country. I do not wish to give
the tonnage. That is a commercial
intelligence which I do not wish to
give. If 1 say this, it will raise the
price in the world market.

SHRI R. VENKATARAMAN: Sir,
ihe hon. Minister has given a very
happy thought to the House that
some day India will have a com-
manding height in the aluminium
market of the world. To starving
and struggling industries in India,
to-day, it is a wvery comforting
thought.

We would like to know, firstly
what is the proven quantity of bau-
xite both in Orissa and in Andhra;
secondly, what js the amount of
power that would be required to
utilizse this proven quentity in that
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area and, whether provision has
been made for the supply of ade-
quate power and thirdly, in view of
the commanding position that the

Minister wants India to have, wili he

consider giving up the idea of-export

of alumina and see that every bit of °

it is manufactured into aluminium in
the country?

SHRI BIJU PATNAIK: Sir, the
hon. Member who had been a very
competent Minister of Industries here
as also a Member of the Planning
Commission here, should know that
the feasibility studieg are being made
and when these feasibility studies are
in the hands of thg Government, then
only we would be able to plan
investment. Possibly, when we talk
of one millian tonnes of aluminium
metal, there is a need of—ag Mr.
Venkataraman knews well—nearly
2,500 M.W. of power. Recently for
600 M.W. hydroelectric power plant
in that area, the Prime Minister put
the foundation stone. Therefore, that
is for the peaking load. Both in
Andhra and in Orissa, there is un-
limited coal reserve which will gene-
rate as much thermal power as we
require and, when we talk of going
in stages of one million tonnes of
aluminium metal, I have no doubt
that the planning of large power
plants of 500 MLW. capacity, thermal
capacity, would also form part of the
package deal in terms of investment
or credits or whatever we plan to
obtain.

The second question was as to why
we ¢hould export aluminima. As I
said, on the basis of a feedback sys-
tem of credit, for a few years, we
have to export some quantity of
alumina to obtain the credit for build-
ing these plants. This is the normal
procedure. There is an estimate of
more than 2 billion tonnes between
Andhra mand Orissa. The proven ve-
serves are already nearly 700 million
tonnes. 1 have po doubt that these
reserves are world’s biggest findings
in bauxite, It is lucky we have it.
We must exploit it to the best ad-
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vantage of the nation. When today's
total aluminium production is only 15
million tonnes in the world the cape-
city of 1 million tonne of India will
give it a commading height. That is
what 1 have said.

Early Motherhood

»306. SHRI ANNASHEB GOTK-
HINDE: Will the Minister of
HEALTH AND FAMILY WELFARE
be pleased to state:

(a) whether early motherhood is
on the increase in the country;

(b) if so, the names of such States
where the problem has assumed se-
rious levels;

(¢) whether Government have as-
certained the factors contributing to
the problem;

(dy if so, the nature of those fac-
tors; and

(e) the measures undertaken to
minimise its severity?
ereea Y ute afcare wearw st
(s <o ) (7)) A (F)-
s g 1972 ¥ f5d W@ sew
AT FEET F HTIIX I FOH THG
% awm aren wegw (difemw) =g
& e frer-1 ® o e § 1w
oy Y F 21, 04 A AT TG K
21,84 % 4Y | oF Fr@ ¥ o wiuw
adegT qir s ot wEd ¥ g0
S-SRI  ATETCq¢1962, 1971,
1972 "1 1973 & WY HIHIT &I
@ &, swh s g & fF oo wE T
¥ gwr e wErAwE Y 1962
& 21.2 a% €Y, ag  1971-73 ¥r
sty ¥ g doew 22.2 a8 @
¥ | oemare agwm faar-2 9%

fog o 0

qean ¥ avewd ¥ v 50 wiawe
sty srere &Y 99 WL & wiww A
£ sifx 50 wfme I o ¥ Fw AW
#1
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faramg & awa o wg TR o syaedT
Wt 7% §, waww Y waw w97 ¥ quy
wTey Wy W W g s

(), (v) W (¥). T swr T}
T 1 g &Y F aye-faay sfeew
(dwraa) wiufam & &, fored

I0

fror-]1
»% Ho usajag mfqa & g wqT 1072 ¥
: ASAT-ATY

gy Fra

1 2 3 4
1. TeEr w3 . . 1;.25 20. 93
2. oW . . . 19. 44 22.20

3. ¥AqEm . 21.00 —
4. fagre . 20.63 19.60
5. I . . . 21,32 22. 40
6. gfmmon . . 20.99 22.06
7. fenrsers¥w . 21.75 22.73
8 W ¥ FIEHIT | 21.97 21.96
9. wAteH 19. 84 21.16
10. ¥ 21.98 21.92
11. wed sEw . . . . 19,58 21. 11
12. HEATUET . 21.04 22.07
13. ufgz . 22.50 22.50
14. gday . . 20. 34 19.72
15. g9 . . . 22.53 22. 44
16. U9 . 20.85 20.93
17.  afaerarg 22.07 22,50
1e. fagor . . 21.25 24.17
19. AT WRW . . . 20.89 21. 67
20. ofraw Fay . . 19.30 21,52
21, sozarT oF fere e awg . 21.17 22.50

22.  TEOTHE 2T . 23.10 —_—
23. wvérry . . 22.50 23. 00
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1 2 3 4
24 wETHR qTERR . . . 19.42 —
25. ‘feeeft | . .. . . . 21.45 22.63
26. T, TN 7 17 . . - . 20.99 23.82
27, wEET . . . " . 20.00 —
28.  qifsyd . N . . . 21,79 22. 08

L1c . . . . . 21.04 21.84

WY AR 1972, ARG g
faaTn——2

1962, 1971, 1972 T 1973 % N7 foq 7w ' sarOr ATA §
wfas oY, oA 9gd TeA ¥ wAw Afgensdl A7 wg o

= Ho T /de arfaa @ 1962 1971 1972 1973
1 2 3 4 5 6
1. ST SN3W . . 19.6 19.9 20.4 20.9
2, WEH . . . Ao 22.0 21.6 21.7
3. famre . . . 20.7 oo e 21,6
4. YT . . 22.2 23.2 22.7 22.7
5. 9 A FIVHIT | . "o 20.7 20.1 21.0
6. FATEH . 20.4 21.3 21.3 21.6
7. ¥ . . 21.6 22.1 22.0 22.2
8. Wex N . . 20.6 21.7 21.6 22.1
9. WgRIR . 22.8 23.3 23.1 23.3
10. e . qTo 21.1 L 23.0
11, ST . . 19.7 20.1 20.2 20.5
12, dwre . . o 21.8 22,3 21.7
13, TEqTA . . 21,2 22.6 wo 23.0
14. afwearg . 20.5 21.5 21.3 21.6

21.3 21.9

5
1
:
4
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13
1 2 3 4 5 6
16. gfmamea | . 20.0 22-. 0 22.4 22.6
17. =vdg . . "o 22.9 23.0 23.0
. A .
18. fawsly . . . 21.3 28.0 22.7 22.5
wfEer o . 212 22,2 22,0 22.3
ar — Tt it fafae dofm & & weifod awar dafaa oisg § o
WIS & wErESTE gy W & SRR ®iwEe—1962, 1971,
1972 91T 1973" wxtaAT § faf o § )
Ho i~ AT |
SHRI ANNASAHEB GOTKHINDE: Then, Sir, the statement given by
Mr. Speaker, I seek your protection. the Minister is jncomplete. Whereas
Part (b) of my question has not been the first statement gives the figures
answered. I will explain how. 1 for the year 1972 and does not give
want to quote some information: the figures relating to the year 1962
“Close to 18 million of the 60 the second statement gives the figures
million women who became mothers for both :962 anldt19‘72. So, the ans-
in 1975 became parents before they wer is not comp ete. Further, Sir, in
became adults. This is one of the respect of Bihar, Meghalaya, Raj-
findin ¢ -th First Interhe- asthan and Uttar Pradesh it is men-
misphgef_ic o Me:eme n Adoles tioned that the information is mot
cent Fertility held in Virginia. The available for the years 1871 and 1972.
evidence presented indicates that GoThereforeé I want to know Whitl“:r
early “motherhood ijs increasing vernmen 's prepared to acc.ep Y
evervwher .3 erd findings mentioned by me earlier and
p:'lob! !leumﬂ 18;1 e!sr::ex:\gmgc'o?nt:‘i O::: come to the conclusion that the pro-
reaching alarmin ?evels in ots}’lers " blem has gssumed serious proportions
g . in some of the States in the country.
Sir, 13 million out of 60 million
eomes to about 20 per cent and the st W Ao : ZHTT AAAE
findings given by this Conference are g fasm ¥ % VS
that the problem hms been reaching ard gE{FE * :;_;.?W ﬁ -
an alarming proportion throughout i i hil
the world. & oAy fawrsT oo H1 A €9
STET ST TF AT AT ¥ W9GT FT
MR. SPEAKER: The world average Frarert srmear ot a7 £ gAY WCIT )
;ﬂavéia:: different from the Indian mﬂ- ﬂmmwmﬂg I
‘ T AR faex & el ¥ Ny w7 9%
SHRI ANNASAHEB GOTKHINDE: wra frrdr & g 1 o3 wmoe oY
Let the Minister say so. Let the Normife g garc A I gaA
Minister give the names of those fory JES i o o
qBT ¢ FY qE & ARG FT

States where th -
ed sexious Tevel, 1o iem has assum g e &1 & oot fiew oY aar
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R gz A JEerd ¥ fam wmw
wreaw & wwr ¥ ween § fR s
v fifcag g1 Tl g v o
= w9 dvfoas = gwey 1 gehfag

AT @ F oy iy v oW

T fog & weY #Y 9w agd a5 g
e ff wg IO SW WeI®
I AT Fr FT AT § 1 ATH A 9
18 oW oY siT wa  Sawy w7 fear
21 99 | TX AATH  @TA) B GARS
TEALR TP OAL ! TWITH
[ ¥ A g FwEr go gERN
wifrs ©F | gwa Har § 9K [
R gad aAE §d sy & fr 20
Yy T 2897 22 ¥ wC 28—~k
wg wE wywre 7y foivdy §—few
R AR g & a9 s 20 ¥ ¥ *T
28 I& ¥ Gur wuw w@Eary Frw
# et g At AP § W
AfEe * gu o= gy ¥ 1 wafa
RN A wTw
8 gk gt faa w2 § fe
#E X Y e g war
{1 wgeT T ATAT WY A ) wiE
2w wr o & 1 wqw fomy fa s §
e gag mgr ww fam wmm
I TG FIT 50, T FgT ¢ % QQq
N fEre gk v § v qafaw
san fr] ¥ 997 § 50 Wl wfew
e AT T . ...

weae WEWd ¢ qRATOA o,
WA VAT ¥ f¥40 1 You need not
repeat.

Mo : g frgs
TG} F AR T v e

MR, SPEAKER: For some States,
you have given figures. You need not
give the figures again.

SHRI1 RAJ NARAIN: I have given

figures for all the States.

AFRIL 20, 1878

.- Oral Amswers = 16

SHRI ANNASAHEB GOTKHINDE:
He has referred to the Child Marrisge
Restraint (Amendment) Act. In spite
of the enactment of the gaid Act; we
are witnessing a good number of child
marriages in gome States. Child Marri.
ages are in vogue in many States such
as Rajasthan and in some other States.
The population growth is increasing
in our country. What steps are being
taken by the Government to minimise
this particular sort of infringement of
the Act?

st W arome ;. AR ey

Y 9z # war fear £ o o, B

TH, ATEEE W FBY T 27 ET ey g

wifrer £ W@ &1 gH a1 w1 qEAAL

W gT 15 ¥ 18 W AT Y o

18§ 21 o e Y gy we &y o)

qH qrer w9 e qmw @ &7

¥ 9u sfsArs w1 ff aww o4, 99

Fe|e ®1 A, gwre faa &) gt w7

&1 I HT W TR SAWA A gy

g 7 W | gentee 9w

a1gy § i ST 9w | sarey asy dur Y7

wrag Ay T frwmasy 7
dar €7 W wTE qigEEE a3 9%
! wrAEY 7

SHRI ANNASAHEB GOTKHINDE:

Sir, he has not answered my gquestion,

MR. SPEAKER: The act wag passed
only recently.

SHRI RAJ NARAIN: Thig is the
most appropriate way of answering
questions. You please read the Parlia-
mentary Practice of other countries.

st gww W wBEAW : AR
weuer off, § urok Arew § owe ff
§ T g W ST v A &
IaT ¥ grer ¥ o wroor WAT § IEwr
gow fiear &) ¥ & 7w aff £
Iq HTO7 Y fargre, ST N, qoreqTT
oY aey sdwr F S v § oy fear
arrn g §Rg w feew & wiife
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- fawa § T faag Sgi A @
Y FTH T AN WA | TET
ufdfeafq & 3o gr=al & W= FA AW
¥ oo qar 7 gF Su% fay waoer A
FE iy AT a9 §7 ar F1E
ST Frafaatg #1 @ QF @ a49r afe
feafer o QY sitaferar 377 rawa®: R
fogst 9T 18 I & W AT T
T 1S Mo g foray 18 9w & arg
£ 3% g1, LT F1E ST T AR E
a1 ?

MR. SPEAKER: Earlier it was a
non-cognizable offence. I think under
the new Law, it is a cognizable offence.
It ig just for information.

=t gTA WT TOAW 1 TS,
e w2, fgre T SUTRY § gHa!
@ | St afs SewEr v ar
Y e | gt ofdafa § g
T FE ARG ?

ot TS AN ¢ A § AT
37 e § fF oy W oy av
St a1 & feam

MR. SPEAKER:
the information.

SHRI RAJ NARAIN: But that is a
real information. fe Q‘"'Q“‘x"ﬁ JIT
W@ # g T Fnd-afEE
HE: FAET G AT 15 T {FA
X 21 919 T F7 T FT 99T AR
TqLHT FAW: WART F & | TAX g
Feddfae mee 9§ A
WA TETT F WIET T3 & 91
T F | WIRGT TFE FY GEAT €9 §F
S & | 3ET fae Wi g Y A
f& 7 Tun el ATRaE.Tar
%, WN-TW FF FEENIES  ATRY ~FAT-
foar war & 1 afrs ow § Y gae ST
T GRAAE FF AT TG &, WA
gt #1 § fr w0 o gfew

I only gave you

CHAITRA 30, 1900 (SAKA)
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FrdaeE oy, afed froar T
FHIV

FEATT GEE  qed WTEAT B |
ag fage Wt wny &1 & 57 & g
argar § fF g g & =Y AT
anry 37, UMy, THIFO I AGHETE
7 forer @ <y & o = TR 79,
eafme w0 AfA A s &
HAATREEE YAGUA ATEH TF AT
ag wifwefire 8 &, 98 T T g,
7% 9T 3| 3T FY 9T g FEr v
wren-fagmm &1 e www frge
TGN, &Y T qHAT E SOA, TE AV
qTHEAT FEF |

i g T FOAT : MeAe AZIT

MR. SPEAKER: He told you; you
should observe brahmacharya.

S gHW T FOAW : TeqL HYRA
F ¥ agr £ fF g ¥ o7 Aeg 9 A7
gr § wfeat gt €1 F § Al B
aw fr &4 & J.ag ger g &5 v
EY 1 ¥ A% IA-AW B FIR 06T
Stwe & AT F-weE 9= AL.9a
a% SH-F T T & |

weaer g ¢ Hwdy whgear o
T |

siteat sifgean Yo TNATT : Hede
TR, Wit wEged gra oy e &
wE § 99 & a-¥ o= gEr A,
it WY wWifean gage o Refel
#r ft &t 7 §, 59 ¥ fgr Sr e
TSt 20, 63 HIX A@T TF 19. 60 &
wE &y ww-awad R gE d6
SaTRT S U gy qar N € A ag
¥ m o9 #? (mmewr) 1971,
1972 7Yz 1973 FY i fooed T 1€ §,
I AR Fagr g S
s dee wr - fafaw oaw ey
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g ¥ vt Frdwa woR ¥ R
o & ? < fiemr gy A fardter Arforedrek
oy wikg gl oY, 35 ¥ AW FT @Y §
fr qEwT Towr X ¥ AW WG w7
#q X a5 @ §, FifE w7 Iw ¥ qear
dov ot &1 ww P § ad. Ay
fo ¥ gt fod 1 (wowerr)
forg wizfast o # £ fied %Y fire
¥ wwfia sar wrfgg . w9 9T
T o Y ford &Y oy &, ar g
TET #Y WOR 70 §1 W fag &
wAY AEEY § A AT g § vy
ag ¥ fod #Y o F @, 73T gk A
Y g o T ¥ TR TE AT |
At & a1 § ag qar agw it )
oot o qegAe a3 oy §
a1 % Eou fafredY ®Y et & amew SmAT
arfee |

! a W w1 AR 9y g9
oAl g7

ot o Arerw : § qrAdY qaeqr
¥ ayER § fF ow oF g @
FEQ v A AT AT AT AT
frar & 1 TeEIY O v IoTAT §, X A
o g FaaT e s X wind qfy §
ar e ¥ gwre femmy # gw g A
wEr guw gk dv | (srwanr) w w
s & gfad (sawemr)

At that time I was in the Opposition
You do not piay the role of the Opposi-
tion. You are in the ruling Party.

WTSAT FEAT 9T:  The duty of the
Opposition i{s not only to criticise the
Government, but also to change the
Government and repudiate the Gov-
ernment.

SHR1 RAGHAVALU MOHANA-
RANGAM: When the Minister has
doubty about the statistics, what ig the
point in giving such statistics on the

fioor of the House?. ... (Interruptions).

AFPRIL 20, 1878

Omlmuunn = 20

‘MR, SPEAKER: mmm
figures supplied to him by the Depart-
ment. Haeansay“lwillmn re-
examined.” i

lﬂmmi: Wﬁﬁr%mﬁ:

S fesrrr ¥ v A vy aga aevie
qTOT & (wremve) 7
. WY e wreww . dar wwer §

fr armfrer aeen witie (avk) # §4
% ax wg @ a1 {w S wwr gAY
gaeq Y g df SEY wErT ¥ wwr AR
w9 & oY g€ o wofag gy eed iy &
ot #Y)  IFET AL qg wav s
Pargre & wgw W= ot wgdi ¥ e wee
¢ R ® wgd w1 o dvme e
t w2 7o fuw ¢ sfrerm arowt ¥
(wrerrer)

Let me have my full say. Why do

you interrupt? You must have some
patience. Hear me first.

" g & fiv A=Ay aEew %
O g w390 a1 A 1 ¥ fex & wfw
w98 # 7 oy fam & Sfew azo
¥ grfae qaedl #1 srawrd ¥ fag #§
g @ E ey o oo e # oY
®r1 & ¥ agr v vw wiwd o e X
s g1 AT =fge )

MR. SPEAKER: Mr. Raj Narain,
you have already answered the gues-
tion.

SHRI RAJ NARAIN: I have

answered the question. But I wanted
to give thei more information.

MR. SPEAKER: No, No. Only the
answers.

(Interruptions).

MR, SPEAKER: May I request the
Minister to answer only the guestion?
There will be interesting debate on
other things. I think, you have

answered the question. "No meore. 3
cail the next question..
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’ Doolory

g0, SHRI .G. S. REDDI:
SHRI ISHWAR CHAU-
DHRY:

Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to
state: ‘

. (a) the number of primary health
centres without doctors at the end of
March, 1978;

(b) the reasons for not posting doc-
tors to those centres; and

(c) when could these centres ex-
pect posting of doctors?

e st qfoare wemor s
(=it v wrorw ) © () ¥ (). gty
quAT TFE &7 a7 W & oY fred g%
aur-as T W & sriafy ?

SHRI G. S. REDDI: It is surprising
that the Minister is not able to get the
figures of primary health centres which
are working without doctors in the
whole of India. It may be that he iz
not able to get the latest information.
But the hon. Minister should be able
to tell us how many Primary Health
Centres are working in India without
doctors,

« SHRI V. ARUNACHALAM: When
the answer is not available, why did
you allow the question?

PROF. P. G. MAVALANKAR: Mr.
Speaker, Sir, Kindly see Direction 13A
of the Speaker’s directions. which
says:

“Answers to questions given in the
House shall be complete and, as far
as possible, each par¢ thereof ghall
be answerred separately.

(2) If, on "hig attention being
drawn to an answer....”

which I am doing with great respect,

“....the Speaker js satisfleg that it
does not fulfll this condition, he may
direct the: Minister to give a com-
Plete answer.”

Oral Answers 22

Now my submission is this. During
the last s0 many dayg a number of
starred questions are replied to by hen,
Ministers with this two line sentence
iz, information is being collected and
will be placed on the Table of the
House. I would request you to kindly
see that if and when such a question
18 to be answered in this fdrm, that
question iz transferred to written
answerg and the hon. Member's another
question, for which he has given a
priority may be brought ‘into starred
questions so that there is an oppor-
tunity for discussion. Otherwise what
happens is, the Wiscussion is lost, the
starrred questiong ure gone and infor-
matiop never cémes. I tell you one
more point. Most of the information,
which they say, will be given is, I
suspéct, given to us only after May
12th! I am not making a charge. But
generally the experience ig that the
information comes only after the House
is over. Then, where iz the oppor-
tunity for discussion? So, kindly use
your discretion. ...

MR. SPEAKER: It is your sugges-
tion. The Muleg Committee is axamin.
ing the matter.

(Interruptions)

MR. SPEAKER: I am going to
hold over thig question,

PROF. P. G. MAVALANKER:
Whenever questions nre answered in
this form that details will be given
later you can transfer such questions
to unsetarred "questions ang one more
starred question can come.

MR. SPEAKER: Mr. Mavalankar,
your suggestion is impracticable for
this reason. The answers ure given to
me only 6n the morning of the day
and by that time the question list is
already printed. All that I can do is,
it the information is not complete, to
hold over e question.for the next
sitting. This question requires a very
big reply......

© (Interruptions)

MR. SPEAKER: Mr. Chandrappan,
my difficulty is that I can hear only
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one person at a time and I cannot
‘bear all the persons.

SHRI VAYALAR RAVI: I will
glve you one example. The other day,
I put a simple question via, how many
agentg are there for STC and they said
‘that they are collecting the informa-
tion. How can they gay like:-that?

MR. SPEAKER: That is a different
matter,
{Interruptions)

PROF. P. G. MAVALANKAR: You
‘are right when you said that the
answérs come to you only the previous
day. But my only peint is....

MR. SPEAKER: -Please come and
discuss the matter with me in the
‘Chamber. I am at your service. What
is the point in doing like this? Ques-
tion Hour i§ a very important hour.

it gww W woAn : wer wEeE,
W A w1 Nfw 21 for ed fea
g 21 fer w1 e wifeg
a7 war & 6 21 fam & e Y e
Aty Y faeelt & o) @ weed
S0 O SRR

WTOW AT Ty ot deaw #
OT W qE|@ w A

st T W ¢ e ¥ o
fRwr s g g | ¥eA ¥ awnt@
JI I FAT FT F VAT 9F aw
A T ATEAGEC A A T & Tq W
AW A | Ag T Egw q W agrd,
wE T IN @ e G,
romaadi oo &) vt aw

MR. SPEAKER: It you are not
ready, I will hold ever the question.

SHRI RAJ NARAIN: I am totally
and fully ready.

wvya ag § fr—

‘ot vreer vtz afare wwqmy
ot ag wOTT A T w4 e ek o

APRIL 20, 1978
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1978 % war ow @ frad mﬂ_fm
Ao ¥ & fore F wveec ot € 77

ATE 1678 WF FATW § gor TN
77 afiqgermr g 1w EEA
77 &F AT wrgar @ &Y ag & W
FWAT F | 77 €% W Faw XX oy
st 1 78 ¥ W ww & A wrk
&1 w77 ww A qeeg q@t
at & xar gav )

% AT qaew o aar difag

O Aoy g, AT A ..
(emwgm) . .. .....

Just hear me. Don't make noise, I
heard you: Now you should hear me.

e, 31 ", ¥ 77 W fen
TR TN Ao @Ry 3 9 490

MR. SPEAKER: This question is
very difficult to answer because it is
about the end of March 1978, That
question need not be gone into now.
We ghall go to Question No. 809.
(Interruptions). I am holding cver
that question because it is about March
1978 and information cannot be collect.
ed.

Cataract Operationg

*809. SHRI D. B. CHANDRE GOw-
DA: Will the Minister of HEALTH
AND FAMILY WELFARE be pleas-
ed to state:

(a) whether it is possible to cure
all cataract patientg in India if the
services of about 3,500 eye surgeons
are properly utilised;

(b) whether Government would
like to strengthen facilities in eye
camps and set up camps throughout
the country particularly in villages,
ag cataract survey does not take much
time and one surgeon with proper
facilities can perform 100 operations
a day; and

(c) i s0, the steps Government
have taken in this regard?
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(oft vor wreraw) :(w)ofr g, dnfare
w F A fear o1 wewr ¢ fewg
faeftr otz wifas wfsareat & o
sragrfer &7 ¥ dur woAr wew Ay
i awn &

(=) W (7). g F AW W H
¥ fafae &9 gmm gfaam st
age wor & fog agd §F v wT fag
& | xx grey ¥ ox faaor awt gz
oy fmrow § 1 gufy, oF 6
Ffar F A § 100 SO FEAT
g g Wt gwar § feg afk o
famaaena ad® & fear st Y 9@
ow fov & 30~40 WY ¥ wfuw
FET AMTAT A T o

femroo

T uF “um gfe faw
frareor ad siwar Fderer wrdsw”’ wToeT
frar & foa¥ sl 5 ag & wafy
¥ werT go ey i @t et § 0
I ¥ 15 e 9gr € @ & T
¢ AT 15 g€ 197879 H &Y
sy | dw 50 afe¥ 1982 aw
&rer & @iy 1 wedw Y gfve 5.5
fast & grdiwr &af *Y Faw s
FET 1 5w 9T 80 W afHF
wegel A & grfror Gt ¥ Fard s
FT AT | T T gt T S
fafirear Tramd s wF F st
¥ ) ¥ Nfaafer s T
& | w73 ¥ fawar sroam

o Tl gfrY ¥ afefo ST
F ffardi o7 wrivorr ey ey @foow
WAt & faeftr wETET ¥ @ R
W gaar  fafaw wdew ok
Ty wifemt vww Aw fafad )
mmﬁwmﬁﬂaﬁmﬂgftrﬁ*

-

¥ I eafeer dreal sy o faci

wgraat & off § o For fafad & wory

Aammrer ¥ sf e & & o
=it & Ao gawre Y e -

Tfow e w2 v ¥ foo o=
Ty wre § wReRr STerd o
wt #Y geg fear @ @r

SHRI D. B. CHANDRE GOWDA;
Sir, in--view of the recent coaference
of World Health Organisation on re-
storation of sight to the curable blind,
thig cataract is placed on the list of
curable blind, This is one of the
major causes for blindnesg in India
which, of Tburse,” the hon, Minister
ought not to have taken so lightly to
say that it is only in theory. In fact,
it is being put into practice in India
by voluntary organisations to which I
come later. I would like to know from
the hon. Minister whether thig cataract
is placed as curable blind. If sc, the
reasons for this, and also what steps
the Minister is going to take to involve
voluntary organisations and in what
manner voluntary organisations are

being financed by the Government of
India.

st o Ao o e, wOE
a" |:T’|E|=“ HIiSIiE:Y “"Tli‘;‘ii'r"‘ g' RURE gr
sEG SN A gfer § 7 o gy
ot oY T gren o gfee & agw
¥ &), forr # gorrr wgmEr 7 34
g1 A o gy dusAr Sy
ggraar &Y & + afy, suw wEET,
gyafe § @ ¥ g faaor g &
g wewl § aWA 9@ FT GAT
gFaAT §

SHRI D. B. CHANDRE GOWDA:
Sir, may I know from the hon, Minis-
ter whether he is aware of voluntary
organisationg run by an eminent per-
sonality and internationally famous
person like Dr. Modi, who is not only
doing operations, but also conducting
camps. The hon. Minister in his reply
says that it is not advisable for a
doctor to perform more than 30 to 40
operations in a day, Does the hon.
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Minister know that in Dr. Modi’s camp,
an average of 100 gperations are per
formed by a single man? .

MR. SPEAKER; Exceptioru prove

the rule.

SHRI D. B. CHANDRE GOWDA:

Yes, that is the reason why I am bring-
ing 1t to the notice of the Minister. If
one single individual can take up
cutaract operations internationally also,
why can't the 350 eye doctors who are
available under the Ceniral Gevern-
ment service take up thig lssue, and
in what way he has failed to recognise
thig voluntary assistance of Dr. Modi,
and what financial agsistance he {8
going to give for the betterment of
the nation in so far ag the cataract
problem is concerned?

Wt T wTome s & R
FeAfaE T2 w1 qg  ATREAEA ¥ A7
=g g 5 g sre WY Y 91 WY
gEraaT & Wik, 3 & fw o g
wit a5 g 7 & B fow e
¥ 3 grafaa & 9 ¥ s 5 Sar e
¢ wf W d9 W faey g€ & e
usreafenes § o wiE v gad
gfag 39w faweht § G| & W@
THR Yy FE ggraar XY #Y 9 wraey-
FAT 481 T WL I AL, W
I F WEEGRA gOE gRA, gy
g WYe T ggmar 33 & faw e
R il

¥ wredg awer ) ag AEAETo i R
g f gamy T gy 9 F F9F qway
g g N vt oo & v wrx
=% fedt W e o w4 AEgw A,
& & wre gove 7 fod Wi gAr
QR AT IARY JIAAT FA &
faw T T QT )

O g & ok dar § W
ax ag f} fr Tart qenty @ew @
Y e WY & wraenw ¥ Fvd qgt
Rrgds® ngmer e g

" APRIL .20, 1978

W W agt v mwtfﬁmt .
e WY wft Wit 400, 500 WK
gt o fe looommmfni :
mgmmmiwmg. )

o) o WS : g e F 7

sy T wromer gy foor |, O
g W e g o :

fumstagdtamrgfe gwa
9 ¥ WMo TR 7T ¥ e Wiwder-
firr an@ & w0 THo dYo SryaTSr
A frsre AN frg o Y
arE w0 ¥ Wifsow i T ¥ oy
I AT W ¥X § | TR T wr
T s, w0 g AT 9 ol
€ AR A Y, 9 ¥ ST wTH a7 gwr
g A ag aO%T WyATAT Wm0 gwro
o1 TR HaATT §, ag = AT ar
%55 T g1 A foreft o seere et Qmr gy,
Ig & Ao & fog 92 Y sy
gt Fom

oft TR ware #3247 : Wifqarfas
50 WTE #Y IT ¥ WY W § o
fadiws~ gravd | wfag $ 5 wgre
¥ ag wAAT wgAr § fr www senw
5 fag wra w1 %% q9T SUy Fasrar
LAY By Y ¥ fag Sew @7 S
fawren § o1 39 % WY & W ag
F grar, Ot w1 5w & g w1 ww
& et wroar FArE § fow & ey o
FagaH ar?

it o e ¢ 8 weiferg ager
& Frawt frar ot fir ot 9 @w @9
w7 geran T ar W fog o agt a3
3% g€ ff, 37 w71 QX0 w7 QU Iy
¥ v § 9T Wi afs G v §, @
% 9w ¥ 9§ § Wi gar gt
e ML AT g ¥ 7o § fr ag A

-Oral. Avswers - B
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Qo i QT g Rt g
w0 vl Pl o
o aard fedil, oY ag aff g
ug ot g% Liardy garer § Fe g7 aradt
wt wfgar wwTA fA® | 99 & OT9 w9
@, wen @, T Y, foer ), wwrd @),
Awely @, % Fa Jw oA o W™
o Wy g & A ferd § der o W
X ¥ W W W GrU gyt wEt §
QAT HTAT 97 | ¥H AE & 9% AHC
¥ Mfnfax i o g sl soww &
qE Ag AT

SHR; K. GOPAL: Mr. Speakar,
Bir, in the nameof eye camps in our
country, people are taken like cattle.
Opetrations {ake place—300 or 406 in
number. It is not the quickness of
operation that matters; it is the post-
operative care for any operation,
especially cataract, that does. What is
happening is that once some people,
especially people from the villages, are
operated, not post-operative care is
given to them, with the result that
many people Jose their eye sight. Re-
cently, an unofficial team from the
Uniled States and one surgeon from the
Soveit Union came and contructed
camps in our country, wheiein they
employed new methods and techniques.
Is the Government aware of such
methods and techniques? I am told
that normally for cataract operatioas
the hospitalization is for a week. But
~tcording to the new method, it is only
24 hours. No detachment of ratina
or any such thing takes place. Will
the hon. Minister tellus whether,in
these eye camps they will eon-
stitute Government supervision so
that no malpractice takeg place?
Secondly, will Government aaapi the
latest techniques which have been
brought by the doctors from the
Soviet Union?

ot oo aremaw s, aErfe
TE W & T e T SR
¢ o faft qrd whier 8, madiie &

g fareeit wfwr § 9@ ga w) qlar #3
& g7 QUINEW WA ¥ wiferw &3

‘ Dispensaries and Hospitals in Rural

‘snd Grban Areag

+
'810. SHRI RAJENDRA KUMAR
SHARMA:
SHRI DHARM VIR
VASISHT:

Will the Minister of HEALTH AND
FAMILY WELFARE be pleused 1o lay
a statement showing:

(a) the tota] number of Govern-
ment difpensaries and hospitals in
the couniry and the population after
which there is one hospital or dispen-
sary;

(b) the percentage thereof in rural
and urban areas; separately;

(c) whether Government have any
scheme under which maximum num-
ber of persons are benefited by
these dispensaries or hospitals in
future; and

(d) if so, the details thereof?

e W qfearr weamw o
(s v ) o (F) A W)
T §at § gET segEHi A
sogredl #7 §ET F9r IR
HOlY WY ST} et eyl &7
uF fagor aurqew g @ frar
g o

(=) woiwr sl T &t #
T srgarst wre wtem=yi & faa-
o &1 sfana 7@ I o —

Yoy Ty
AT . 21.3 78.7
iyeTay 75.8 24.2

(7) T (9). 1978-83 =
gafia YT & SrEw ¥ wAATT AT
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# fere wevarsl ¥ freardy Y dwar oy a§ oy Ay W fawre &
agrd Y wE A g D wrd AT we gw Rgrr ot wr dw € ot
T qg WY ax [Ty gt o wTA- fira®r &t gral & oo TiglrerT faeger

Far W Srafawar Tar @ fir AT ¥
warar ®1 W o g ) g
gat ¥ wgfow sareery 3 A IO
&% &7 o faer gawr & 1 400
sTafsF  FEE &P WY 30 TN

Fwze o, a8 wa w @ g g%
WO awreargie wfr g+ ww gF
qTHT G F weauTer ¥ Y sywer
s gl ¥ ot & oyt wrae-
Far Erfr T farAr fodr wrw Y waiar



M

-cm 20, 1900 (SAKA)  Oral Answers

1L0°0 83070 ¢ gL 001°0  0Z°'0 g 14 : ’ © o laapie
008°'r 8910 1 9g 0020  0p°6 ] 1 ' : T bRl
008°0 910 ¢ z9 ¥Yiz'0 S5z L ¥ . ’ ’ Pt
000 ss£0 otk zLot 10§°0  1£°¢ PrE zs . ’ © o hnidh
6991  §8L°0 ¥ z6¥ 18%°0 1¥°6 9s1 147 : ’ ARk ik
0LZ°T  62£°0  oOf . 16§ S09°0 122 £9 s8 . . : g
pLI'Y oLe’t 29 9Ll 0£9°0 1€°8 €31 62 : : ’ 22
11{ %] IL0°0 6z X pLS X zee "o 08 '0¥ 8z - . : e 248 Teap
0SZ2°0  9€z°0 01X ev1 X 8110 8.1 114 61 . : Uk bl
6SE°0 . 888°0  ¥g Zo01 ove'0o  o0z'oc LS £ . : T il
0£9°0 6990  pzZi 81¢ 9TL°0  o0€°€l 91l 91 . : ’ PhY
0¥ 0  FLI'T X 99¥ X  1¥L0  — £8 . : : T b
¥LL°0-  s8€'0 iz 06¢ €82°0 00°22 €S L ’ : * . kb
-— 171 J— 1 21 — 6z°0 —_ IA . : - RK Rhildis
§LS°0  10L°0  6SI £vs 6070  ¥9°¥ £33 z8 y : hpk B

8 8 L 9 S ¥ £ 4 1 B
2. hyps  p3n oyus Dl byt QBB s

bel

(n r..E 1bapik (12 1B1R) 1nopen

pist.%r% 103R Jb JbRIRGYS  DiYR DB Bidkas ik LLAR ige Laliis
Lielish] i 1haPiie D3I 24 Jaljaih RbJR 1218

L12 1hD 1005 BE b |PIRKYS 2 IRk QUknn Bhjthd jr ISR ki 24 QR ¢ L1 DRJAMAFIRSL Majk)
R -

850 Ls—2,



APRIL 20, 1998

Ordl Answérs

U3 ARk Beihe Sy 2i-ifieeh e 30 G 24ekk 28 Frole 10D MRK RbB) ‘Dl bX

i rerhey

9670 Z£9°0 o1¥z 89SL £9%°0 88°9 £853 969 -
g - -
£EL°6 8810 € 61 §L2°0 —_— 8 —_— . DA
— — —_ ST — -_ 4 1 . .
— — — —_— —_— 0z°0 — Z . . kwﬁp”cr
L 4 * * * ] & * * * . .—.'P'
122°0 »Z1°0 002 Iy L62°1 SS°¢C Ve 4 - . e
—_— 00r "0 —_ z — 08°0 _— 1 ARER 20k 30 DAY
8L1°0 00€°0 ¥l I 00s°2 — 1 — . .- g’
0§0°'0. 8100 9 9§ 001°0 I1°0 g 6 EYAY bUR 21BUE) 2 Ltk

58 bays bp
Le1°1 8Le°1 901 002 2%L°0 or'e L9l 09 . Epn_ﬁc..
$9€°0 "p90°1 415 90L S8C°0 I18°¢€1 L9y (1} . . Ewbb
00¢ 0 14 28] S 901 00z ‘0 08°'¢ 6 ¥ . . Fm&
:117 ) LTz 1 I£€ 1414 0ss°6 L8°F 9¥e 14:] . -n:__: o
— 8800 —_— 9¢ — SL'S I 4 . . pren)
$61°0 ¥L9°0 LST AT SSE"0 SL'0 1421 1£ . S TN
8LE 0 ¥Z€°0 z6 ove 8€€ 0 0z 11 €01 ot . sk
¥6¢°0 606°0 s re SLT 0 76'T STt sL . . EB

6 8 L 9 S 4 £ 4 1




svanfve. seft o & ooy eppr-obur
o cug v et § e arroftor

AT
q«ﬂmiﬂm T

TET tiwrmrt‘r 5 (0
firar & f wysitor G &
Mw@ﬂ 15 St T
T 31w Y gfr & frg & wiwsr
s AT TATe SR AT R E ?

W ¥ qrq a1y IEN v gfary
i facigdor &1 Q-fogr s oo
Lmiw-ﬁmf!ﬁrm T R
% WA feevaor ot 25 wfema
Y ) R AW gAcd
s 7T 7)Y faer & fag W g winsy
Famryma s @ &7 gHs)
Il ag &

- oY T Arevaw ¢ YA, gAY WO
T ofrw ¥ ¥@ B O qrastd ¥ &
rolcarwoft 23X § 1 ez fyae
YA g gy TaIH w@gr ¥ fw
Ty Gt ¥ wrreer daRT oY IR
e fesr g & 1 400 ufuw
Treen ¥ oYt qaAT i AT
A1 w1 fgare § 1 Il e | ey
I g oW e WAt AT X §
'uwmiinﬁ;-‘r.wzta‘u@‘wﬁh
R ¥ a3 § gy agh §F war fear §

W I weraTey wgry fiwr wrw Y

N, aft gw waR

‘ CBMTB.A 30, 1000 (SAKA)
ﬂmmmwmwm :

o B T we Wt

T* GYC sreuT ofearw F o5 Ahwww
=

' *Ordl ‘Answers ' L
it oy g R AT

st oY WY W AT o o orerdr & fiv
faesdy eyl & GO OTXT &Y WrEYr
At & o Feeiatw & wh f I
ar ot wft Ired ff ¥, ar st T
ot oft, oz wff vl Pafewrg WY =dY ofF 1
wg @ o) 9% A A 8 feedador
¥ Twe sregifon w ¥ & fag
s TR At e g ? K
a W wigdr § fe el mew W
ot arrdr § fr o Gt & @R
¥ 9 oy @fcae a1 v g@ T *
At ¥ e, X & W Forer w7 gt
feadarlw & wesaw & g aff @
wwar &, Soure T &) @war § afe &
whr e gfear fedge W e
anifew & s € o wm oAy agt
wrart ¥ Wl < for argar e
TTRT WA ¥ qgh AT FOAT &7
g qaE v gEA ?

st ow wreray ;- § gearfe @
AT A WA ST 5 & f
T AT et & v gw A Dfy W)
U6 X WA § | ST TE ATTRTS
gt grY fis g8 o wreem AW weife
T & 1 ¥ 97 oF wTE Y
et wrqfoe caeey ¥ F P wr @
g1 @ e are o) foeet graw-
war R, Fa wravawT Y 9f gw
FAITWE L Teral ¥ wff WY W
w1 e ow < fre
ity wral ¥ 3 1w ¥
¥ org T oy A fip oY o Ene
s § ST A H ogur &
T wTH & ¥ Q) T & 9T T
w1 faarcer Str ¥ & wT W@ § a7 Y w2
w &1 TER arreTd & dwm o
®IT ¥ 977 YT NN | avfr 77 wTw wer
w0



39 Written Answérs

WRITTEN ANSWERS TO' QUES-
TIONS .

Grant-in-aid Scheme

*801. SHRI BALASAHEB VIKHE
PATIL: Will the Minister of HEALTH
AND FAMILY WELFARE be pleased
to state:

(a) the amount sanctioned under

the Grant-in-aid Scheme to the vol-
untary organisations in 1977-78;

(b) whether Government have any

proposal to re-structure and re-
organize the Grant-in-aid Scheme;
and '

%

(c) if so, the broad details of the
same"

THE MINISTER OF HEALTH AND
FAMILY! WELFARE -(SHRI ~RAJ
NARAIN): (a) Rs. 1,52,50,966.00.

(b) No, Sir.

(¢) Does not arise.

APRIL ‘20, 1978
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Villages provided with Postay Facili-
tres during current Plan period -
*802. SHRI R. P. DAS: Will the

Minister of COMMUNICATIONS be

pleased to lay a statement showing:

(a) the number of wnag% provi-
ded with postal faclhtles dunng the
current Plan period;

(b) whether the targets have been
achieved as laid down in the Plan;
and

(¢) if not, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF COMMUNICATIONS
(SHRI NARHARI PRASAD SUKH-
DEV SAI): (a) The current plan has
just commenced with effect from
1-4-1978. Information in respect of
the Fifth Plan (1974-75 to 1977-78) is
placed on the table of the House.

(b) The annual targets regarding
opening of Post Offices were achieved
except in 1974-75. -

(c) During 1974-75, there was a baw
on opening of post offices in norma§
rural areas due to: financial stringency.

Statement

(?) Opening and upgradation of Post O ffice ‘in rural areas

. - 'I;argcts Upgradation Achievements Upgradation
Yeéar —_ of Post —— of Post
- Opening of Offices. ' Post Offices Offices
‘ Post _Offices, opened
1974-75 . . 1500 (including 414 174
. - . upgradation) )
1975-76 .0 ., 1600- De Do. 1048 325¢%
19767 . e " 2028 210 2028 - 212
197778 . e 3:~od

5 ' o

200 3297 . 228

Sdisig

*This mcludes upgradatxon in ruralfurban aress.

(#) Provision of postal counter facilities in villages through- Mobile Post O ffices in rural areas

No of villages coveredf through Mobile -
‘ st Offices

1977-78 . . . . . . .

Target " Kehtevomend
50 000 66,087
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Survey of Hilly regions of U.P. for

*805. SHRI JAGANNATH
SHARMA.
DR. MURLI MANOHAR
JOSHI:

Will  the Minister of STEEL AND
MINES be pleased to state:

(a) whether Government have un-
dertaken any survey for locating
dineral resources in the hill region
of UP.; and

(b) if so, the details thereof?

THE MINISTER OF STEEL AND
MINES (SHRI BIJU PATNAIK): (a)
Yes, Sir.

(b) As a result of surveys con-

ducted by Geological Survey of India

and the State Government Department
of Geology and Mining in the hilly
region of U.P., estimated reserveg of
important minerals include 552 million
fonnes of limestone in Pithoragarh,
Nainital, Dehradun, Tehri-Garhwal,
Almora and Chamoli districts; 102
million tonnes of dolomite in Tehri
Garhwal and Dehradun distrigts'; less
than one million tonnes of copper-
lead-zinc ore (average metal content
8.9 per cent) in Pithoragarh district;

42

59 million tonnes of magnesite in

Almora, Pithoragarh and ‘Chamoli dis-

trict and 18 million ‘tonnes of rock
phosphate’ in * Dehradun and Tehri
Garhwal distriets. “Occurrences of a
number of other minerals like gypsum,
sospstone, glass sand, building stones
etc. have also been located. .

Projections for Steel

*807. SHRI S. D. SOMASUNDARAM:
Will the Minister of STEEL _AND

MINES be pleased to lay a statement
showing: .

(a) the number .of Steel plants in
India (state-wise) classified as pri-
vate and public sector ang their ra-
ted capacity;

(b) the demand for steel in our
country at present;

(c) the anticipated demand for the
next ten ‘years; and -

(d)+ the program.r-nes and projec-
tions for meeting the demand?

THE MINISTER OF STEEL AND
MINES (SHRI BIJU PATNAIK). (a)
At present there are Six Integrated
Steel Plants, five in Public Sector and
One in Private Sector, as listed below:

{’000 tons)
o . i Rateci Capacity
Name Location <
- Ingot Saleable
Steel Steel
| == Y = =
Public Sector
Bhilai SteelPlant , ., . . " Madhya Pradesh 2500 1965
Durgapur Steel Plant . . . . th Bengal - 1600 ' 1239
Rourkela Steel Plant . e . Orissa 1800 1220
Bokaro Steel Plant . . ‘Bihar 1700% 1355
Indian Iron and Steel Co, Ltd. . . West Bengal 1000 8oo
Private Sector
Tata Iron and Steel Co Ltd . Bihar 2000 1500
‘ To-;gu__ Te . ‘ 10,600

(*Anticipated. capacity-in 1078-70.is 25 MT Steel ingots)’

8,084
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In addition there are 145 Electric Arc
Furnace Units licensed in the private
sector spread through out the country
with a capacity of about 3.3 million
tonnes of Steel Ingotfs/annum.

(b) Mild Steel demand during 1977-
78 was estimated at 6.94 million tonnes
of Saleable Steel.

(c) It is estimated that the demand
of Mild Steel would rise to 10.9 milon
tonnes of Saleable Steel by 1982-83 and
15.4 million tonnes of Saleable Steel
by 1987-88.

(d) The following/programmes are
being considered for implementation
so as to meet the demand on long-term
basis:—

(i) Build up of production in the
existing steel plants through maxi-
mum capacity utilisation;

(ii): completion of expansign pro-
grammes of Bhilai and Bokaro to
4.0 million ingot tonnes each;

(iii) modernisation, rehabilitation
and technological i » srovement to be
introduced in the steel plants;

(iv) Bokaro expansion to 5.5 MT
stage; and

(v) seiting up of a port based,
Export oriented Blast Furnace Com-
plex with an annual capacity of one
million tonnes of saleable pig iron
on ‘“Praoduction Compensation” basis
or under credit. This would be the
first stage in the establishment of a

full fledged iritegrated steel plant.

Similar proposals for setting up other
port-based plants are also receiving
attention of the Government.

(vi) CRGO/CRNGO Steel Sheets
project at Rourkela;

- (vii) First Phase of Salem Steel
Litd., to produce Cold Rolled stain-
lesg Steel Sheets/strips and

. (viii) Additional melting facilities
at Alloy- Steel Plant, Durgapur {o

increase the existing Ingot capacity”

from 100,000 ingot tonnes of Alloy
Steel to 160,000 Ingot tonmnes. -

APRIL 20, 1978
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(ix) Increasing emphasis bn Re-
search and Development Projects for |
ensuring higher productivity in the |
steel plants.

Seminar on Blindness :

*811. SHRI C. K. JAFFER
SHARIEF

SHRI G. M. BANATWALA:

Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to lay
a statement showing:

(a) whether any survey has been
corducted by the Govegrnment of &
India in respect of the number of
blind persong in India, (State-wise);

(b) whether a Seminar was held
in New Delhi in the 3rd week of
March, 1978; '

(c) if so, the details of the recom-
mendations of this Seminar; and

(d) the reaction of Governmenty
' p

thereto?

THE MINISTER OF HEALTH AND
FAMILY WELFARE (SHRI RAJ
NARAIN): (a) No state-wise survey
has been conducted.

" (b) Yes, Sir.
(c) A statement is laid on the Table
of the Sabha. "

.

(d) Most of the recommendation
are already being implemented to -
certain extent under the National Pro
gramme for Prevention 6f Blindness.
However, the recommendations are still
being examrined and will be imple-
mented to the extent considered neces-
sary within the overall framework of
the National Programme keeping in
view the financial and other con-
straints, j

Statement - e

The Regional Seminar of W.H.O. on '
restoration of sight to the curabl
blind held in New Delhi in the 3rd |
week of WMarch, 1978 recommended
the measureg set out below:
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1. Assessing the magnitude of problem
of curable blindness

(a) Data should be collected to
provide information on the magni-
tude of the problem of curable blind-
ness including the permanently blind.

(b) Epidemiological investigations
should be undertaken for the pur-
pose of instituting measures for
prevention and control of blindness
in the community.

(¢) A system of information
should be developed for exchange of
knowledge and skill among countries
of the Region and for promotion of
research.

. For restoring sight to the curable
blind.

(i) Cataract

(a) Urgent programmes or im-
mediate activities should be launched
to restore sight to the curably blind;
the backlog of cataract cases being
dealt with on a priority basis. This
should be undertaken as a ‘Crash
Programme?’ and/or through enhanc-~
ing the potential of existing services
to deal with such large numbers at
the community level,

(b) Simultaneously, measures for
the establishment of a permanent
structure should be underfaken for
providing eye health care at the
local level, and comprehensive
ophthalmic services at -the inter-
mediate and central levels.

(¢) The cooperation and services
of local medical and auxiliary per-
sonnel should be enlisted and utilized
for programmes aimed at providing
immediate relief according to their
competence. The cooperative res-
toration of sight should be entrusted
{0 medical personnel trained in such
procedures.

(d) The operational feasibility of
eliminating the existing backlog of
curable blindness caused by cataract
should be tested by setting up pilot

Written Answers CHAITRA 30, 1900 (SAKA) Written Answers -46

demonstration projects in well de-
fined geographical areas.

(ii) Corneal Blindness.

(a) In health education, priority
should be given to imparting know-
ledge on how to prevent and cure
corneal blindness caused by malnutri-
tion, parasitic infestations, infections
and injuries.

(b) First-aid measures to prdtect
eyes should be made available at
the community level so as to mini-
mize gamage caused by improper
care or management, especially,
due to infection ang nutrition.

(c) Since corneal grafting needs
good institutional facilities and well
trained manpower, patients ‘should
be referred to institutions where
optimum care, management and
follow-up are available.

(d) Facilities should be established
for the collection storage and trans-
port of donor eyes for corneal graft-
ing.

(e) National, Regional and Inter-
national eye banks should coordinate
their activities to make maximum
use of the eyes donated to eye
banks. These eyes should be pro-
vided free of any charges.

National and international airlines
are transporting eyes free of charge.
The problem of handling charges by
the airline staff and free custom clear-
ance should be streamlined to avoid
delay and additional costs on eye dona-
tion.

The eyes so received should be used
for corneal grafting without any charge
to the recipient.

() Legislation should be intro-
duced wherever and whenever neces-
sary.

(iii)  Posterior Segment Blindness

(a) Early detection facilities
should be made available at the local
level for the prevention of irrevoc-
able loss of sight. In adition- te
providing diagnostic and treatmeat
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facilities, the public should be made
aware of the need to seek early
treatment and maintain pegular
follow-up.

(b) Information on recent de-
velopments in the management of
posterior segment lesiong should be
made available to the profession and
technical assistance provided for
the development of services to deal
with posterior segment disorders.

(c) Selected institutions, suitably
located, should be strengthened to
provide services for the management
of referral cases of posterior seg-
ment blindness

3. Planning and Delivery of Com-
munity-Oriented Eye Health Services

(1) Planning

Detailed national planning should
be undertaken for the provision of
community-oriented ophthalmic ser-
vices integrated at different levels with
the existing health services. The
planning should include details about
immediate, medium-term and long-
term objectives, approaches, activities,
targets, resources, monitoring and
evaluation,

(li) Training

(a) Training of health and allied
manpower should receive priority
attention for providing community-
oriented eye health services. This
would require training of community
workers to provide the non-technical
services required for creating com-
munity awareness, health education,
fund raising, organisation and assis-
tance in mass eye camps including
any other services requiring volun-
tary workers.

(b) The -curriculum content of
health and allied health personnel
should be strengthened to include
the concepts of prevention.of blind-
ness and of restoration of sight to
the curably blind. Wherever possi-
ble; the trainees should receive

‘prattical training at the: stage of
internship, residenicy and :post-gradu-
ale study.” S

(e) In servies: training. - faciiities
should be previded for: sseial work.
ers, non-technical volunteers, nurses
and physicians in genersl practice.

(d) Certain institutions in the
countries should be sslscted or eos-
tablished in order to fynction as
National Institutes equipped  and
staffed for training of health and
allied manpower required for train-
ing and research in c¢ommunity-
oriented ophthalmology.

(e) Training should be given in
techniqueg of operational research
on the dellvery of services for the
restoration of sight to the curably
blind.

(f) Facilities should be provided
for the Regional exchange of scholars
and research workers and opportuni-
ties for such an exchange should
be explored through technical co-
operation among developing coun-
tries.

(1) Health Education and Community
Education

(a) The health education pro-
gramme should be designed as part
of the general education with special
emphasis on eye health and aim at
the involvement of people in self
care,

(b) Concepts of eye health educa-
tion should be included in the train-
ing of all health and allied personel,
community leaders, social workers,
school teachers, managers of orga-
nised sectors in various occupations
and other voluntary workers in the
community.

(¢) Suitable media for eye health
education should be developed, tak-
ing into consideration social and
cultural leaders including the
sources available %o  the community.

(iv) Resources for the Programme of
Restoration of Sight to the Curably
. (a) In ppder.to mobilise sources,
donors. sbould be provided with well
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back on the utilibstion' of ‘resources
provided and accountability, includ-
g the provision of an annual state-
it of ‘accounts, are essontial for
ensuring- a continual flow of funds.
Escalating costs should be taken into
consideration in preparing the bud-
get for' 'the proposed programme,

(b) The mobilisation of com-
munity resources for preliminary
action, and obtaining government
resources for planning should be
the first step. This should be fol-
lowed by exploring assistance from
bilateral, internationsl and non-
governmental sources,

(c) The mobilization of resources
should be coordinated through machi-
nery at the national level

(d) Resources should be made
available for training, research and
development.

{(e) Manpower resources, supplies
and equipment should be made
available through a programme of
technical cooperation among de-
veloping countries in the Region and
if necessary from elsewhere.

Shiftting of Labour Bureau

*812. SHRI VASANT SATHE: will

the Minister of PARLIAMENTARY

" AFFAIRS AND LABOUR be pleased
to lay a statement showing:

(a) whether the question of shifting
of Labour Bureau from Simla and
Chandigarh to @ Centrally located
Place is under consideration of Gov-
ernment;

(b) if 80, at what stage the conside-
ration of the matter stands;

(¢) what stepg have been taken in
Tegard to the proposal to strengthen
the regional offices of the Labour
Bureau for operational efficiency; and

(d) what new schemes have been
entrusteqd to the Labour Bureau dur-
ing 1078-79 and details thereof?

- THE MINISTER OF PARLIAMENT-
ARY AFPFAIRS AND LABOUR (SHRI
RAVINDRA VARMA): (a) No Sir. A
part of the Labour Bureau was shiffed
from Simla.to Chandigarh in August,
1971. It has been decided to shift the
remaining poition of the Bureau also
to Chandigarh.

(b) Does not arise.

(c) Proposais to strengthen the ope-
rational efficiency of the Reagional
Offices are under examination.

(d) Apart from the Schemes con-
tinued from the previous year, the
following new schemes are proposed
to be taken up during 1978-79—

(i) Survey of Labour Conditions
in certain unorganised industries like
Bidi, Tiles and Bricks, Zari etc.

(ii) Socio-Economic conditions of
Women Workers in Plantation In-
dustries.

(iii) Survey of Living and Work-
ing Conditions of Labour belonging
to Scheduled Castes/Scheduled
Tribes.

(iv) Intensive Studies of Condi-
tions of Rural Labour in certain
types of villages.

(v) Collection of Labour Statistics
under Annue! Survey of Industries—
Sample Sector, '

(vi) Modernisation of Machine
Tabulation Unit.

Chasnalg Incident and Unrest in
. Collieries

+813. SHRI A. K. ROY: Will the
Minister of STEELL AND MINES be
pleased to state:

(a) whether the Ministry’s attention
is drawn to the incident gt Chasnals,
Dhanbad on 28th January, 1978 and
the resulting unrest in collieries and
if so, the details of that;

(b) whether it is a fact that the
Minister of Steel and Mines during
his recent visit to Chasnala assured
the delegation of the Bihar Colliery
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Kamgar Union that hp would make a
de:lllled probe of the whole .incident;
an )

(c) if so, when that probe would
be done? ‘

THE MINISTER OF STEEL AND
MINES (SHRI BIJU PATNAIK): (a)
Yes, Sir. There was an incident at
Chasnala on 28-1-1978. It is reported
that as a result of clash between two
groups of workers near the Chasnala
quarry of Indian Iron and Steel Com-
pany, an exchange of fire took place
and one person died and several others
received injurieg.

(b) and (c¢). I have reqgfiested the
Bihar Government to expedite the
police investigation and take action
against the culprits.

Discharge of Talling Water of Zawar
Mines in Ti# Water

*814. SHRI BHANU KUMAR SHAS-
TRI: Will the Minister of STEEL AND

MINES be pleased to state:

(a) whether it is a fact that the
tailing water of Zawar Mines,
Udaipur (Rajasthan) is discharged
in Tidi River in spite of its being
harmful to health;

(b) whether it is also a fact that
the fertility of all the flelds has been

'Y

destroyed due to the use of m'
for irrigation there; otf.h,'ln

(c) whether the Tailing Dam now
under construction has also no provi-
sion to check this water; and .

(d) whether the cattle taking this
water are not .sodium
¢yanide which is poisonous?,

THE MINISTER OF STEEL: AND
MINES (SHRI BIJU PATNAIK): (a)
It is a fact that the decanted water
from the tailing dam is discharged into’
the Tidi River, but the water so dis-
charged is not harmful to health, An
widalysis report of the effluent water is
enclosed.

(b) No, Sir. The water discharged
into the river is not likely to effect
soi]l fertility, because during March
to June when the flow of water in the
river is very low, there is hardly any
scope for irrigation. R

(c) Even so, a new Tailing Dam
now under construction would, when
completed by the middle of 1979, en~
sure that no effluent water gets dis-
charged into the river. ’

(d) The water being discharged Into
the river does not contain any sodium
cyanide.
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Cut down of Tmporis of Iron Ove by

*g15, SHRI JYOTIRMOY BOSU:
Will the Minister of STEEL AND
MINES be pleased to refer to the reply
given to’ Unstatred Question No. 32685,
on the 16th March, 1978 regarding “Cut
down in jmports of Iron Ore by Japan
from India” and siate:

(a) the quantity and value of
India’s iron ore exporis to Japan,
year-wise, during the lagt 3 years;

(b) estimated export during the
years 1977-T8 and 1978-78;

(c) total number of iron ore wor-
kers apprehended to.be laid off due
to cut down in #mport of iron ore by
Japa from India;

(d) what arrangements, it any,
are being made to provide alternative
employment for the laid off workers;
and

(e) what steps, it any, are being
taken to find alternative market for
our jron ore?

THE MINISTER OF STEEL AND
MINES (SHRI BLJU PATNAIK): (a)
The guantity and value of India's iron

ore exposts to Japan during thelost
three years is indicated below:—

Quantity in million
tonnes value in
R» [crores

Quantity Value

1974-78 . . . 1613
1975-76 . . . 1718 154°41
19677 . . . 1777 17815

114°02

(b) Ex orts of iron ore to Japan
during
million toanes, exports during 1978-7
are expacted o be of the same order,
unless there is a further deterioration
in Japanese stesl production. T

() Due to high inventory of irod
ore with Minerals and Metals Trading
Corporation Ltd, recent comissioning

of additional mining projects, non~
increase of exports to Japan during.
1976-79 end taking into account the
extreme recession in the world steel
industry, some lay-off of iron ore
workers is apprehended. The precise
number of workers who may have to
be laid off will dapend, inter qlig,
upon the actual shipmenis.to Japan
and other countries,

(d) .Government have initiated all-
round measures to increase employ-
ment opportunities in the rural and
other sectorg in order to provide addi-
tional employment including alterna-
tive employment for such workers as
may be laid-off in' the iron ore mines
due to recession in the world ateel
industry affecting iron ore exports.

{e) The Minerals and Metals Trad~
ing Corporation Ltd., arelooking for
additional markets for iron ore in
countries other than Japan, but so far
there has been no response.

Spocial Stamp tn honsur of Netaji

*516. SHRI SAMAR GUHA: Will the
Minister of COMMUNICATIONS be
pleased to refer to the reply given to
Unstarred Question No. 4201 dated
23rd March, 1978 regarding special
stamp and state:

(a) the facts about the difficulties in
the way of issuing a special stamp in
comamemoration of the installation of
Netaji’s portrait in the Central Hall;
and

(b) whether Fifth Definite Series
of Stampg was issued on 27th May,
1976, if so, whether similar stamps-
would be issued -in banour of Netajl
as well gnd whether :e-hmha of
fresh stamps in honour of etall
would be reconsidered?

THE MINISTER OF STATE IN THE
MINISTRY OF COMMUNICATIONS
(SHRI NARHARI PRASAD SUKHDEV
SAI): (p) and (b). The propossl for
the issue of such stamps will be plac-
ed before the next meeting of the
Philatelic Advisory Committee for i
consideration.



9 Written Answers
Endorsement by M.Ps on Passport
: Applieations ’

*817, PROF. P, G. MAVALANKAR:
Will the Minister of EXTERNAL AF-
FAIRS be pleased to state:

(a) whether Government have re-
ceived any communicationy from one
or more M.Ps. suggesting the diacon-
tihuance of the endorsement by an
MP. on a passport application;

(b) it so, Government's reaction
thereto; and

(c) whether Government propose
to further extend and widen the pre-
sent practice of endorsements (by an
M.P.) by enabling an M.L.A. also to
sign such passport applications?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
{SHRI 8. KUNDU): (a) Yes, Sir.

(b) The views of the Hon’ble Mem-
berg will be taken into consideration
when the liberalised procedures intro-
duced in August last year are reviewed
in August, 1978.

(¢) The proposal to authorise MLAS
to sign passport applications is under
consideration of the Government.
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*320. SHRI MANORANJAN BHAK-
TA: Will the Minister of EXTERNAL
AFFAIRS be pleased to lay a state-
ment showing:

(l) the nmel of countrm for which
Indian nationals have pnot to obtam
any passport or visa for going there
as tourists;

(b) whether Indil' is proposing to

, abolish these formalities with some

more neighbouring foreign countries;
and

(c) if so, facts and details of hego-
_ tiationg held therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI S. KUNDU): (a) Indian na-

i tionals visiting Nepal and Bhutan as
“ourists do not require to have a pass-
ort or obtain a visa. Passport are
equired by Indian nationals for visit-
ng all other countries.

A statement, listing the countries
which do not require Indian nationals
to obtain visas for going there as
: tourists, is laid on the Table of the

House,

(b) No, Sir.
(c) Does not arise.

Statement

lequirement of visas for Indian Na-
donals visiting foreign countries as
Tourists .

Jommonwealth Countries:

(i) List of Commonwealth countries
'or which Indian tourists do not re-
juire a Viln
| Botswana
! Canada

3 Fiji
4 Guyana -’

.5 Jamaica

6 Kenya

7 Malaysia (provided they do mot
travel as deck sea passengers and
are in possession of return-air/sea
tickets).

8 Mauritius

9 Malawi,

10 Lesotho

11 New Zealand

12 Nigeria

13 Seychelles

14 Singapore (upto two weeks)
15 Tanzania

16 Trinidaq and Tobago

17 Zambia

 (ii) List of Commonwealth count-
ries for visiting which Indian tourists
require visas

1 Australia
2 Hongkong
B. Non-Commonwealth Countries
(i) List of non-Commonwealth

countries for which Indian tourists do
not require visas

1 Chile

2 Ireland

3 Maldives

(ii) List of non-Commonwealth
countries for visiting which Indian
tourists do not require visas by vir-
tue of Visa Abolition Agreements en-
tered into with these countries;

1 Bulgaria

2 Denmark

3 Federal Repubhc of Germu\y

4 Finland

5§ Iceland

8 Norway

7 Sweden

8 Yuqulnvh

| (i) List . of . non-Commonwealth
countries for which Indian tourists



63 Writhen  Answers AFRIL 20, 1078

have to obtain visas but do not re-
quire to pay any visa fee hy virtue
of Visa Fee Abolition Agreements en-
tered into with these countries:

1 Afghanistan

2 Argentina

3 Czechoslovakis
4 Greece

5 Hungary

8 Iran

7 Mongolia

8 Poland

9 Romania

10 Sen Marino,
11 USSR

12 Uruguay

Grouping of Nations

7520. SHRI VIJAY KUMAR MAL-
HOTRA: Will the Minister of EX-
TERNAL AFFAIRS be pleased to
state;

() the origin of the grouping of
nations known as ‘Group of 77 and
the functiong of thig group;

(b) what does Government imply
with the term ‘Third World Countries’
and what is the origin of thig term; and

(c) the names of the countries who
are membersg of the ‘Group of 77" and
which are the countries who are in-
cluded in “Third World Countries'?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHR} SAMARENDRA KUNDU): (a)
The Group 77 was first formed in the
context of UNCTAD (United Nations
Conference on Trade and Develop-
ment). A joint Declaration by 77
developing nations was included ag
an annex to the final Act of the First
UNCTAD Conference of 1964. Sinca
then, with the emergence of new in-
dependent nation States as a result
of the process of decolonisation, mem-
bership of the Group of 77 has ex-
panded considerably. But .the neme of
the Group continues to be patterned
after its original membership. The
primary function of the G-7TT I8 ¢to
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gresent g I&llﬂdhw ﬁlmdtnﬂl-
oping coun problams are
crucial to their development, The
Group now funciions actively at
Geneva in the context of UNLGTAD
and at the UN. Headguaraters in
New York:in the comtext of the.Seqe
ond Commities of the United Nations
General Assembly desling with eco-
momic matters.

(b) The phrase “Third World” was
first coined by the French after the
Afro-Asian Conference at Bandung in
1955. Government of India have al-
ways regarded the description of de-
wveloping coumtries as “Third world”
as a misnomer. The phrase “Third
World Countries” really means deve-
loping countries and Government of
India have consistently preferred to
describe thie developing coumtries as
developing countries, or, in the popu-
lar parlance at the United Nations, as
the Group of 77. This i3 because we
do not accept the division of the world
into three words which is implied
by the term ‘“Third World”.

(¢) The names gre as per State-
ment attached.

Statement
Members of the Group of the 77
Afghanistan
Algeria
Angola
Argentina
Bahamas
Bahrain
Bangladesh
Barbados
Benin
Bhuten
Bolivia
Botswana
Brazil
Buma
Burundl
Cape Verde
Central African Republic
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Chad o Indja
Chile : Indonesia
Celembo Iran
Comoros . Iraq
Congo Ivory .Coast
Costa Rica Jamaica
Cuba Jordan
Cyprus Kenya
PDemocratic Kampuchea Kuwait
Democratic  People’s Republic of Lao People’s Democratic Republie
Korea " Lebanon
Democratic Yemen Lesotho
Dominican Republic Liberia .
Fcuador Libyan  Arab - Republic
Egypt Madagascar '
E1 Salvador Malwai
Equatorial Guinea Malaysia
Ethiopia Maldives
i Mali
Gabon Malta
Gﬂmbia Mauritania
Ghana Mauritius
Grenada Mexico
Guatemala Morocco
Guinea Mozambique
Guinea-Dissau Nepal
Guyana Nicaragua
Romania Niger
Rwanda Nigeria
Sao Tome and Principe Oman
Saudi Arabia Pakistan
Senegal Palestine Liberation Organization
Seychellos Panama
Sisrra Leone ' Papua New Guinea
Singapore Peraguay
Socialist Republic of Vietnam Peru
Somala Philippines
Sri Lanka Qatar
Sudan Republic of Korea
Surinam Thailand
Swaziland Togo
Syrian Arab Republic Trinidad and Tobago
Haiti Tunisia
Honduras ' Uganda

650 LS—3
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United Arab Emirates
United Republic of Camaroon
Uniteq Republic of Tanzania
Upper Volta
Uruguay
Venezuela
Yemen
Yuygoslavia
Zaire
Zambia

Television sets manufacturing and
selling agencies

7521. SHRI K. PRADHANI: Will
the Minister of PARLIAMENTARY
AFFAIRS AND LABOUR be pleased
to state:

(a) the number of television sets
manufacturing and <elling agencies in
India and how many persons are em-
ployed on monihly/daily wages basis
by each of them at present;

(b) whether agencies are paying
monthly/daily wages at a rate lower
than the one preseribed by Govern-
ment; and

(e) if so, what remedial action Gov-
ernment propose to take in the matter?

19'!8 Written . Amwers 63

THE MINISTER OF PARLIAWN
TARY AFFAIRS AND LABOUR
(SHRI RAVINDRA = VARMA): (a)
to (¢). The matter falls in the State
Sphere.

Employees of North Eastern Telecom.
munication Circle

AHMED HUSSAIN:
Will the Minister of COMUNICA-
TIONS be pleased to furnish the
total number of employees in the
North Eastern  Telecommunications
Circle in the following classes ‘as
on the 31st December, 1976 and 31st
December, 1977 and number belong-
ing to (i) Scheduled Caste, (ii) Sche-
duled Tribes and (ili) Minority Com-
munity—

1. Class-I
2. Class-II
3. Class-III

4. Class- IV  (Including Sweepers
and excluding Daily wagers) and

5. Class-IV (Daily wages)?

THE MINISTER OF STATE
IN THE MINISTRY OF COM-
MUNICATIONS (SHRI NARHARI
PRASAD SUKHDEO SAI): (a)
A statement is enclosed.

7522. SHRI

Statement

As on 31-12-76

Cl:m
I
n .
I .
IV ( mclud;ng chepcrs und C‘ccludlng Ddlly wa-
gers, . .

Class IV Daily Wager

As on 31-12-77

I .
II .
I

.

i 4% (includm;g chcpers and cxcludmg Dm]y

wagers

Class TV Daily Wagers

. . . .

SC ST 0(‘ Tnu\l
.. .. 15 15
5 2 77 84
493 653 4380 5726
134 112 456 702
- .. 17 17
6 4 76 86
495 663 4597 5755
135 113 446 694
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The concerned Telecom. Circle is
not able to give the required infor-
mation for the Minorities Commumi-
ties, ag they have a doubt about its
definition.

Small Pox Vaccine

7523. SHRI DURGA CHAND: Will
the Minister of HEALTH AND FA-
MILY WELFARE be pleased to
state:

(a) whether it is a fact that small.
pox vaccine ig still being manufactur.
ed;

.(b) if so, the reasons therefor;

(c) whether the vaccine which is no
longer used in the country with the
eradication of smallpox is exported;

(d) if so, the names cof countrieg to
which the vaccine jg exported; and

(e) the value in terms of foreign ex-
change of the vaccine exrorted during
the last three years?

THE MINISTER OF STATE IN
THE MINISTRY OF HEALTH AND
FAMILY WELFARE (SHRI JAG-

DAMBI PRASAD YADAV): (a)
Yes.
(b) The eradication of smallpox

from whole of the World has not yet
been certified. The primary vacci-

nations to protect the new borns are
being continued as per recommenda-
tion of the Internationali Commission.

(c) No. However, vaccine was do-
nated to W.H.O. on their request for
use jn Nepal, Sri Lanka, Bangladesh
and Bhutan,

(d) Does not arise.
(e)Does not arise,
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Trade Agreement between India and
Afghanistan

7525. SHRI MOHINDER SINGH
SAYIAN WALA: Will the Minister
of EXTERNAL AFFAIRS be please
to state: -

(a) whether some negotiations have
taken place between India and' Afgha-
nistan for import of steel by that count.
ry and dry fruils by India; and

(b) it so, the progress made and de-
tails of the agreement I any, made in
this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SAMARENDRA KUNDU): (a)
and (b). An expert team from Afgha-
nistan visited India from March 27 to
April 1, 1978, to discuss possibilities
of diversification and promotion of
trade between the two countries. The
adoption of a less complicated pattern
of trade was also explored,

Dry fruits have been a traditional
item of export from Afghanistan. No
negotiations have taken place for im-
port{ of steel by Afghanistan from
India. '

Senior Architects P & T

7526. SHRI KIRIT BIKRAM DEB
BURMAN: Will the Minister of
COMMUNICATIONS be pleased o
state:

(a) whether it is a fact that while
the number of posts of Superintending
Engineers in the Posts and Telegraphs
Department had been increased 8 fold
during the past two years, the posts of
Senior Architect remaincd static;

(b) {f so, whether there is a specific
provision to maintain g definite propor.
tion between the posts of Superintend-
ing Engineers and Senior Architects;
and

APRIL 20, 1878
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(c) the reasons for not malntaining
the proportion in that Nepartment?

THE MINISTER OF STATE
IN THE MINISTRY OF COM-
MUNICATIONS (SHRI NARHARI
PRASAD SUKHDEO SAD: (a)
No, Sir.

(b) and (c). Do not arise.

Complaints of Wrong Meter Reading
and Excess Billing in Delhi

7527. SHRI MADHAVRAQO SCIN.
DIA: Will the Minister of COMMU-
NICATIONS be pleased to state:

(a) the number of complaints
received during last 6 months in Delhi
Telephone Exchanges regarding wrong
meter reading and excess billing;

(b) the detail of action taken to pre.
vent such practice to mmmimise the
hardship and financial loss to the con-
sumers;

(¢) whether some telephones working
for the Members of Parliament are alse
showing defective meter reading for
the last one year; and

(d) it so, what action is proposed to
check it?

THE MINISTER OF STATE
IN THE MINISTRY OF COM-
MUNICATIONS (SHRI NARHARI!

PRASAD SUKHDEO SAD: (a)
7059.

(b) Preventive measure taken are
as follows:

1. Routine testing of all subscrib-
er's meters.

2. Routine testing of STD barred
facillity where telephones connec-
tions have been STD barred.

3. Fortnightly meter readings are
taken. If any extraordinary spurt
in the meter readings is observed.
the same is investigated.

(c) and (d). Some complaints from
M.UPs alleging defective meter reading
have also been received. Each such
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complaint is examined promptly and
rebate sanctioned, where justified.

Transfer of Refractories in Raniganj to
Stee] Minisiry

7528, SHRI ROBIN SEN: Will the
Minister of STEEL. AND MINES
be pleased to state:

(a) whether his Ministry has agreed
to a proposal of West Bengal Govern-
ment to transfer the Raniganj group of
Refractories to Steel Ministry as its
captive industry, from {he Ministry of
Industry; and

(b) it so, how long it will take to im-
plement the said proposal?

THE MINISTER OF STEEL AND
MINES ,(SHRI BLJU PATNAIK): (a)
and (b). The proposal is receiving at-
tention of the Government of India.

Officials who visited North Korea

7529. SHRI OM PRAKASH TYA-
GI: Will the Minister of EXTERNAL
AFFAIRS be pleased to state the
number and designation of the officials
of the Government of Indla who have
visiteq the Democratic People’s Re-
public of Korea (North Korea), dur-
ing the last two years for various
purposes other than diplomatic assign-
ments?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SAMARENDRA KUNDU):
A Trade Delegation from India visit-
ed Democratic People’s Republic of
Korea from May 10 to 14, 1877 and
concluded the annual trade protocol
between India and DPRK. The dele-
gation consisted of the following:

(a) Shri Prem Kumar, Joint Sec-
retary, Ministry of Commerce—Lea-
der.

(b) Shri A. K. Ahuja, Joint Di-
visional Manager, MMTC—Member.

(c) Shri V. N. Singh, Regional
Manager, (Counsellor), STC Repre-
sentative. Emiassy of India. Mos«
<ow-—Member.

Payment of House Rent Allowances to
P & T Empiloyees in Mizoram

7530. DR. R. ROTHUAMA: Will the
Minister of COMMUNICATIONS be
pleased to state:

(a) whether he is aware that some
Centra] ‘Government Employees in
ALR., BSIB, Field Publicity P&T
(Postal Wing) and General Maunager,
P&T (Maintenance) working in Mizo-
ram have lieen given ‘House Rent Al-
lowance’ whereag sane Central Gov-
ernment Employees in P&T Engineer-
ing Wing, (Tele-com.) P&T Telegraphic
Wing, Central Excis¢ and L.C. working
in Mizoram have been deprived of the
benefit of the House Rent Allowance:

(b) if so, the steps taken or proposed
to be taken to correct the irregularities
in the matter of the House Rent Allow.
ance; and

(c) if not, whether he proposes to
look i{nto the matter with a view {o re-
move the anomalies in order to ensure
payment of the said House Rent Al-
lowance to all Central Government
Employees equally?

THE MINISTER OF STATE
IN THE MINISTRY OF COM-
MUNICATIONS (SHRI NARHARI
PRASAD SUKHDEO SAI) (a)
to (¢). Under the present orders of
the Government House Rent Allow-
ance to Central Government Emplo-
yees posted to Mizoram is admissible
only to the staff having All India
Transfer liability. Due to incorrect in-
terpretation of the order some P&T
units were paying HR.A. to their
staff not entitled to it. Action is
being taken to rectify the irregulari-

Stagnations in the Cadre of Junior
Engineer of Telecommunication Wing

7531. SHRI YASHWANT BOROLE:
Will the Minister of COMMUNICA-
TIONS be pleased to state:

(a) whether 15,000 junior eagineers
of telecommunication wing of P&T
Department protesteq against stagna-
tions in the cadre;
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(b) whether it is a fact that about
6,000 of them are still awaiiing theix
first promotion even after qualifying in
departmental examination;

(c) it so, what is his reaction to the
hardships felt by the employees; and

(d) the steps contemplated to im-
prove the situation and give junior
engineers their due?

THE MINISTER OF STATE

IN THE MINISTRY OF COM-
MUNICATIONS (SHRI NARHARI
PRASAD SAl): (a) Yes, Sir.

(b) Qualifying in the Deparimental
Examination only makes the Junior
Engineers eligible for consideration for
selection by the D.P.C. against the
existing/anticipated  vacancies and
does not confer any right on them for
their promotion to TES Group ‘B’. The
officers become eligible for taking de-
partmental examination after 5 years’
service whereag they get their pro-
motion after selection by DPC after
a much longer period. The 8000 or so
officers cannot, therefore, be taken as
due for promotion on after qualifying
the said examination.

(¢) In view of the foregoing, there
is no hardship to the employees in-
volved as they are to be promoted,
after approval by the DPC., in their
turn against the vacancies that may
arise.

(d) Question does mot arise.
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Sponge Irop Plant in Orissa

7533. SHRI PRADYUMNA BAL:
Wili the Minister of STEEL AND
MINES be pleased to state:

(a) whether the Orissa Government
have applied for licence for g factory
to manufacture sponge iron in collabo-
ration with any firm;

(b) whether the Chief Minister of
Orissa has written for pern.ssion for
location of sponge iron factory in
Orissa;

(¢) whether permission has already
been given to Orissa Government; and

(d) if not, the reasons therefor and
when will it be given?

THE MINISTER OF STEEL AND
MINES (SHRI BIJU PATNAIK): (a)
to (d). The Industrial Promotion and
Investment Corporation of Orissa Ltd.
(a State Government Undertaking)
has been granted a letter of intent -
for production of 300,000 tonnes per
annum of sponge iron. The site for
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the Project has been selected in the
district of Keonjhar.

The Chief Minister of Orissa has
requested that an eurly decision may
be taken on the foreign collaboration
proposal after considering all the is-
sues involved. The proposal is at
present under consideration of the
Government.

Grant of Telephone Connections in Goa

7534. SHRI EDUARDO FALEIRO:
Will the Minister of COMMUNICA-
TIONS be pleased to state:

(a) whether the people jn ‘Goa have
to wait for several years to get new
telephone connections;

(k) if s0, the reasons therefor; and

(c) the steps proposed to be taken te
ease this position?

THE MINISTER OF STATE
IN THE MINISTRY OF COM-
MUNICATIONS (SHRI NARHARI
FRASAD SUKHDEO SAI): (a)
10 (c). There are 23 exchanges wor-
king in Goa. In 19 of them, telephone
connections within a reasonable dis-
tance from the exchange can be pro-
vided within a short time. There are,
however, g few long-distance connec-
lions pending for a few years because
of the shortage of line materials.

2. In the remaining 4 exchanges
there are substantial waiting lists be-
cause of difficulties in expanding the

exchanges. due to non-availability of .

accommodation in the buildings,

3. In case of smaller exchanges
et}orts are being made to provide long
ance connections by augmenting
the supply of line stores. In case of
the 4 larger exchanges. steps are be-
ing' taken to gugment the accommo-
dation ang instal additional exchange
Capacitieg,

'rtnehwlnlllu!n!ndhn(lem

7535. SHRI SARAT KAR: Will the
inister of EXTERNAL AFFAIRS be
state:

(a) whether it is a fact that France

. has deployed warships equipped with

anti-aircraft rockets and ship-to-ship
missileg‘in the Indian Ocean;

(b) whether it is a fact that France
has sent two sub-marines to the
Indian Ocean earlier also;

(c) whether the Government of
India conveyed to the French Govern.
ment a desire to keep the Indian
Ocean as zone of peace; and

(d) it so, what has been the reaction
of the French <Jovernment in the
matter? ¢

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SAMARENDRA KUNDU): (a)
Yes, Sir.

(b) Yes, Sir.

(¢) and (d). The French Govern-
ment is aware of the position of the
Government of India on the estab-
lishment of a Zone of Pease in the
Indian Ocean which is consistent with
the Declaration of the U. N. General
Assembly on the subject. The French
Government has so far abstained on
this Declaration and subsequent U.N.
Resolutions on the subject.

Propaganda Literature sent abroad
during Emergency

7536. SHRI R. K. MHALGI: Will
the Minister of EXTERNAL AFFAIRS
be pleased to state:

(a) whether it is a tact that the Gov.
ernment of India through their Em.
bassies abroad have sent during emer-
gency varied type of literature of anti-
propaganda against Shri Jay Prakash
Narayan and R.SS. and other anti-
emergency Leaders and organisations;

(b) if so, the amount of money spent
for the purpose including parcel char-
ges;

(c) which Indian Embassies were
asked to distribute the above mention.
ed literature and to how many persons
it wae sent: nuas
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(d) whether foreign Embassy Offices
received in writing any reaction there-
to, if so, the nature thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SAMARENDRA KUNDU): (a)
-Directorate of Advertising and Visual
Publicity had produced a series of
pamphlets during the Emergency obvi-
dusly to justify the measure, and some
of these could now be regarded as
propaganda against the banned organi-
sations and also against Shri Jay Pra-
kash Narayan. Only some of these
pamphlets were - acquired by this
Ministry and theze were routinely sup-
plied to our missions abroad.

(b) The Ministry of External Affairs
did not incur any expenditure on ac-
quiring these publications. The cost
of sending these pamphlets cannot be
-ascertained as these were supplied by
the regular diplomatic bags going to
our missions abroad.

(c) These publications were meant
for distribution and each mission was
supplied with a few copies of each for
suitable use.

(d) While we have no information
whether our missions abroad received
any reactions to these pamphlets in
writing, some of our missions reacted
by saying that these publications were
not good for distribution abroad and
that they were of no interest.
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Ayurvedic Colleges

7538. SHRI AHMED M. PATHL.:
Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to
state: .

(a) the number of Ayurvedic Col-

leges and Colleges-cum-Hospitals
tunctioning in India;

(b) if so, the names of such insti-
tutions;

(e) whether there is any proposal
with the Government of India for the
development of teaching in Ayurveda;
and

(d) if so, the details thereof?

THE MINISTER OF STATE 1IN
THE MINISTRY OF HEALTH AND
FAMILY WELFARE (SHRI JAG-
DAMBI PRASAD YADAV): (a) There -
are 93 recognised Ayurvedic Colleges
in India. Teaching hospitals are at-
tached to almost all these colleges.

(b) A list is laid on the Table of
the Sabha, [Placed in Library. See
No. LT 2141/178].

(c¥ and (d). The Central Council of
Indian Medicine has prepared a comp-
rehensive syllabus for under-graduate
education in Ayurveda and with the
approval of the Central Government
this has been circulated among the
States for implementation.

The Central Council of Indian Medi~
cine has also prepared minimum stan-
dards and curriculum for post-gradu-
ate education with a view to produc-
ing specialists who can be efficient
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teachers, clinicians, pharmaceutical ex-
perts and research workers in their
respective flelds of Ayurveda. It has
contemplated the introduction of 13
subjects for the post-graduate degree
course and 15 subjects for the post-
graduate diploma course.

The National Institute of Ayurveda
set up in Jaipur is expected to provi-
de facilities for ayurvedic education a
high standard. The Post-graduate
Institute of Indian Medicine in the
Banaras Hindu University, Institute of
Post-graduate Teaching and Research,
Gujarat Ayurved University and 16 up.
graded departments of Post-graduate
education in different parts of the
country also provide facilities for
Post-graduate education. All these
institutions have been established with
financial assistance from the Central
Government,

The Central Government provide-

financial assistance to under-graduate
colleges run by voluntary organisa-
tions for constructing college huildings,
hostels and laboratories and also for
the purchase of essential equipments
and establishing pharmacies and herb
gardens,

A proposal for giving financial assis-
tance to colleges administered by State
Governments and private agencies is
under the consideration of the Central
Government. In order to improve the
quality of teaching staff in various
under-graduate colleges, a proposal is
being considered for providing train-
ing to teachers who are not post-
graduates.

Aluminium Plant in Ratragiri

7589, SHRI BAPUSAHEB PARU-
LEKAR: Will the Minister of STEEL
AND MINES be pleased to refer to
the reply given to Unstarred Question
No. 1560 on the 24th November, 77
regarding the Aluminium project at
Ratnagiri and state:

(a) whether Government is unable
to take up the construction of Ratna-
8iri Aluminium Project due to finan-
cial constraints over al) these years;

(b) if so, whether Government
would permit the construction of Alu-
minium plant at Ratnagiri in private
sector;

(¢) if not, the reasons for the same;
and

(d) if yes, whether Government
would allow the establishment in
private sector to make use of Pun-
jabi at Udgir and Duangakwadi ‘in
Kolhapur District; and

(e) if noi, the reasons for the
same?

THE MINISTER' OF STEEL AND
MINES (SHRI BIJU PATNAIK): (a)
and (b). The Ratnagiri Aluminium
Project is an approved project which
it has not been possible to take up so
far due to financial constraints. If
some private sector parties are interes-
ted in this project Government would
consider any specific proposal on
merits.

{c) Does not éu-ise.

(d) Presumably the reference is to
the use of bauxite at Udgiri and Dhan-
garwadi. If the project is permitted
in the private sector their bauxite
deposits would alsp be permitted to be
used by the private sector.

(e) Does not arise.

Rule of Recognising Employees’

Organizationg
7540. SHRI N. SREEKANTAN
NAIR:

SHRI VAYALAR RAVI:

Will the Minister of PARLIAMEN-
TARY AFFAIRS AND LABOUR be
pleased to state:

(a) whether Government are aware
that the present system of recognis-
ing employees  organisations at
National and Circle level is un.
democratic; and

(b) if so, what are the proposals
to introduce democratic system for
recognilion of these organisations?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND LABOUR
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(SHRI RAVINDRA VARMA): (a)
and (b). The question of evolving
criteria and procedure for determining

the representative character of Trade -

Union Organisations at the national
tripartite and other bodies i3 under
consideration.
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CMPF. Deposits

7542. SHRI PABITRA MOHAN

PRADHAN: Will the Minister of
PARLIAMENTARY AFFAIRS AND
LABOUR be pleased to state:

(a) whether Government are aweare
of the unusual delay in disposal of
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the Coal Minés Provident Fund de-
posits,  Employer's contribution and
the interest thereof and it has become
a chronic disease with the admints-
tration;

(b) whether the CM.P.F. depositors
are allowed to withdraw the deposits
for needful purposes viz. house build-
ing and repalr, purchase of land
marriage expenses of the daughters
etc.; and

(c) it so, the total number of
applicants  allowed the interim
withdrawals during the last 3 years
and its percentage out of the total

, number of depositors?

THE MINISTER OF STATE N
THE MINISTRY OF LABOUR AND
PARLIAMENTARY AFFAIRS (DR.
RAM KIRPAL SINGH): (a) and (c¢).
The information is being collected
and will be placed on the Table of
the Sabha.

(b) Under the Coal Mines Provi-
dent Fund Scheme there exist pro-
visions for grant of non recoverable
advances from the members’ total
contribution including interest thereon
standing to his credit on the date of
authorisation of such advances for
the purpose of purchasing shares in
Consumers’ Co-operative Societies,
for House Building, for Financing of
- Life Insurance Policies and for meet-
ing fhe expenses in connection with
the Marriage of daughter and Post
. Matriculation Education of children
: of a member.

wxrera § fgrt wegere whfwfi

7543. it A fag wger : w0
§O WA 4 qard A war w4 O

(%) =1 wa% dawm W e
vaTgHTT @fafa afse & wft & ; i

(&) 7 #, @ o wei

Written Answers 86

fowr A ot aT Ay fear
g ?

Wiy W | T Wt (st
wggfc smme godw &™) : (%) of 7y

(=) wer & & = o

Hike in Prices of Iren Ore

7544. SHRIMATI PARVATRI
KRISHNAN: Will the the Minister of
STEEL AND MINES be pleased to
state:

(a) whether the " 'Public Sector
Steel Plants had arrived at an agre-
ement with the iron ore and manga-
nese ore mine owners some times In
the year 1977, on a hike in the prices
of ores; and

(b) it so, the details and reasons
therefor?

THE MINISTER OF STATE IN
THE MINISTRY OF STEEL AND
MINES (SHRI KARIA MUNDA):
(a) and (b). Supplies of low grade
manganese ore from: private sector
mines in the Barajamda area to
Bokaro, Durgapur and Rourkela Steel
Plants are eoegr_dinated through the
MM.T.C. nOn"éxpiry of the earlier
price gettlement which was valid for
5 ycars upto 31st March, 1977, tri-
partite negotiations were taken up in
April, 1977 by MMTC/SAIL for a
new 5 years ggreement with manga-
nese ore suppliers. A Committee of
Experts from HSL, MMTC, SAIL
and the Eastern Zone Mine Owners
Association examined the claimg re-
lating to increaseg in cost of produc-
tion, in detail. Based on this exami-
nation a new 5 years agreement with
a base price of Rs, 62 per tonne for
supplies of low grade manganese ore
effective from 1st April, 1977, against
the earlier price of Rs. 49.80 per tonne
wag finally negotiated on 15th July,
1977,

With regard to iron ore, the pub-
lic sector steel plants draw the bulk
of their supplies from their own cap-
tive mines. However, Durgapur and
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Rourkela Stee} Plants procure some
quantity of special grades of iron ore
from private sector mine owners in
the Barsjamda area through the
MMTC. MMTC have been recom-
mending an increase in the price of
such jron ore on the ground of in-
crease in prices of POL, transporta-
tion costs, loading charges etc. Based
on MMTC’s recommendations Rour-
kela Steel Plant have agreed to un
increase of Re. 0.18 Paise per tonne
for 1976-77 and Rs. 2.25 to Rs. 3.18
per tonne for 1977-78 over the prices
in 1975-76. Durgapur Steel Plant
have similarly agreed to an increase
of Rs. 0.75 Paide per tonne for iron
ore supplies during 1976-77 over the
price in 1975.76 and are negotiating
prices for 1977-78.

Use of Stabilising and Emulsifying
Agents in Flavours

7545. SHR1 BHARAT SINGH
CHOWHAN: Will the Minister of
HEALTH AND FAMILY WELFARE
be pleased to refer o the reply given
to Unstarred Question 1342 on
the 2nd March, 1978 regarding the
finalisation of the draft Rules 61-A
and 61-B about the use pf stabilising
and emulsiffying agepts ip flavours
and state: T '

(a) the progress made in the matter

of publication of the draft notification
in question;

(b) in case it has since been publish-
ed, whether he would lay on the Table
a copy thereof; and

(c) if not, whep it is likely to be
published?

THE MINISTER OF STATE IN
THE MINISTRY OF HEALTH AND
FAMILY WELFARE (SHRI JAG-
DAMBI PRASAD YADAV): (a)
‘to (c). The draft Rules have not yet
been given a final shape. As soon as
these gre finalised, they will be noti-
fied in the Gazette and a copy of the
notification will be laid on the Table
of the Sabha as required under Sec-
tion 23(2) of the Prevention of Food
Adulteration Act, 1954.

APRIL 20, 1978
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Incentives (o Meodical Gradustes to
establish clinies in Bural Area

7548. SHR1 SURAJ BHAN: Wwill
the Minister of HEALTH AND FA-
MILY WELFARE be pleased to state:

(a) the incentives afforded by Gov-
ernment to induce young wmedical
graduates to start their clinics and
establish themselves jp rural areas;

(b) whether Government propose to
give concession in Income Tax rates
to the doctors functioning in rural
areas to induce them to establish them-
selves permanently in these areas to
afford competent medical service to
the rural people: and

(c) whether advances gh conces-
sional interest rates are permissible to
the doctors willing to establish in rural
areas, from Co-operative or Nationa-
lised banks, for construction of pre-
mises and purchase of equipment; if
not, whether Government propose to
take any action to attract competent
medical personnel to the rural areas?

THE MINISTER OF STATE 1IN
THE MINISTRY OF HEALTH AND
FAMILY WELFARE (SHRI JAG-
DAMBI PRASAD YADAV): (a)
For the present. the Government of
India have no Scheme of incentives to
induce medical graduates to start their
clinics and establish themselves in
rural areas. Information on the sub-
jecy from the State Governments is
being awaited and the same will Le
placed on the Table of the House ou
receipt.

(b) There is ng proposal befors
the Government to give concession
in Income Tax rates to the doctors
working in rural areas with a view
to inducing tliem {o establish them-
selves permanently in such areas.

{c) Nationalised Banks are already
giving financial assistance to the
doctors for setting up practice in
rural as well as urban areas. A list
of such facilities is laid on the Table
of the House. [Placed irn Library.
See No. LT-2142/78].
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Extension of Service given to Seotre-
tary-General, Indian Red Crosg

7547. SHRI R. L. P. VERMA: Will

the Minister of HEALTH AND FA-,

MILY WELFARE be pleased to stale:

(a) whether the present Secretary-
General of Indian Red Cross Society,
who is 70 yearg old has heen given 4
cxtensiong of one year each; and

(b) if so, the reasons therefor?

THE MINISTER OF STATE IN
THE MINISTRY OF HEALTH AND
FAMILY WELFARE (SHRI JAG-
DAMBI PRASAD YADAV): (a)
The age of the present Secretary-
General who joined the Indian Red
Cross Society on 16th June, 1969 is
68 years. He was initially given a
contract of three years and has been
given three fresh contracts for an ex-
tended total period of 7 years.

(b) It has been stated by the In-
dian Red Cross Society that in tak-
ing decision to extend the term of
the Secretary-General, the Managing
Body took into consideration among
other reasons the fact that during
this period several important projects
initiated by him were at hand, While
it is true that it will not be in the
interest of the society to grant him
further extension of service, byt this
Ministry can not interfere in the
matter ag the Red Cross Society is
an Autonomous body.
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Chairman Indian Red Cross Society
7549. SHRI SHARD YADAV:
Will the Minister of HEALTH AND

FAMILY WELFARE be pleased to
state:

(a) whether it is g~ fact that he
hag given a statement in the Parlia-
ment that present Chairman of Indian
Red Cross Society was nominated on
24th February, 1977 for the tenure of
one year;

(b) if so, whether a new Chairman
has been nominated in his place; and

(c) if not, the reason tHereof?

THE MINISTER OF STATE IN
THE MINISTRY OF HEALTH AND
FAMILY WELFARE (SHRI JAG-
DAMBI PRASAD YADAV): (a)
Yes, Sir.

(b) Yes, Sir. Shri V. M. Tarkunde
has been nominated as the new
new Chairman,

(c Does not airse.
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Conveyance Allowance for Medical
Officers

7551. SHRI K, LAKKAPPA: Will
the Minister of HEALTH AND FA-
MILY WELFARE be pleased to state:

{(a) whether it is a fact that some
Medical Officers in C.G.H.S. are in
receipt of monthly conveyance allow-
ance at fixed rates, but do not under-
take any journeys for visits to the
residences of beneficiaries; and

(b) if so, the reasons therefor?

THE MINISTER OF STATE IN
THE MINISTRY OF HEALTH AND
FAMILY WELFARE (SHRI JAG-
DAMBI PRASAD YADAV): (a)
and (b). Medical Officers working
under Central Government Health
Scheme are granted conveyance al-
lowance for paying domiciliary visits
to examine the patients. The pay-
ment of the conveyance allowance is
authorised only after scruliny of the
record of visits to ensure that the
medical officer has made the pres-
cribed minimum number of visits.

In view of the limitations of time
and the large number of patients to
be attended to in the dispensaries,
the doctors have to use a certain
amount of discretion, based on their
clinical judgement in each individual
case while deciding or refusing to
make a domiciliary visit to gee a
patient.
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In case there is a complaint against
a Medical Officer for not examining
a patient at his house without valid
reasons suitable action is taken
against him after proper inquiry,

Alleged Appointment of L.D.Cs.

7552, SHRIMATI AHILYA P.
RANGNEKAR: Will the Minister of
PARLIAMENTARY AFFAIRS AND
LABOUR be pleased to state:

(a) whether Government have re-
ceived certain complaints from the
Vice-President, E. P, F. Karamchari
Sangh (Regd.), Delhi about the illegal
recruitment of certain L.D.Cs. in the
Regional Provident Fund Office, Delhi;
and

(b) if so, what action Government
have taken in this behalf?

THE MINISTER OF STATE IN
THE MINISTRY OF LABOUR AND
PARLIAMENTARY AFFAIRS (DR.
RAM KRIPAL SINHA): (a) Yes.

(b) The Central Provident Fund
Commissioner, has submitted a re-
port which is under examination of
Government.

Attitude of Semi-Government Bodies
towards Employiment Exchanges

7553. SHRIMATI MRINAL GORE:
Will the Minister of PARLIAMEN-
TARY AFFAIRS AND LABOUR be
pleased to refer to the reply given
to Unstarred Question No. 4860 on
the 30th March, 1978 re: Committee
1o review working of Employment
Exchanges and state whether any
directive hag been given to the Com-
mittee to look into the working of
the Employment Exchangeg and to
examine the attitude of the Semi-
Government bodies towards making

recruitment through Employment Ex-
changes?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND LABOUR
(SHRI RAVINDRA VARMA): Ac-
cording to the terms of reference of
the Committeg ag 1aid down in para

3(iil) of the Government Resolution
No. DGET-5(9)/77-EE.], dated 1st
March, 1978, the Committee hag been
asked to advise and recommend suit-

‘able measureg to increase placement

of regisirants in employment ex-
changes both in Government (Cen-
tral and States) as also public and
private gectors as well as to secure
maximum and effective utilisation of
Employment Service by employers.
The point referred to by the Hon'ble
Member is, therefore, covered under
the terms of reference of the Com-
mittee,
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Sino-Indiap Boundary Dispute

7555. SHRI HARI VISHNU KA-
MATH: Will the Minister of EX-
TERNAL AFFAIRS be pleased to
refer to his statement on Call Atten-
tion Notice and his answer to ques-
tion thereon on 16th March, 1978 and
state:

(a) whether any communication
has been received from the Chinese
Government on the subject of resolv-
ing the India-China baundary dispute
through direct, peaceful negotiations;

{b) if so, the details thereof;

{c) whether any date and venue
have been get for preliminary talks,
if not, negotiations between the two
Governments; and

(d) if not, the present position
with regard to the solution of the
boundary dispute?

THE MINISTER OF STATE IN
THE MINISTRY OF EXTERNAL
AFFAIRS (SHRI SAMARENDRA
KUNDU): (a) No, Sir.

(b) In view of the above, question
dceg not arise.

(¢) and (d). Government of India
wishes to improve relations with the
People’s Republic of China on the
basis of the Five Principles and seeks
to resolve all gutstanding jssues bet-
ween the two countries including the
border questions through bilateral
negotiations and through peaceful
means,

“Kashmir”

75656. SHRI KANWAR LAL GUP-
TA: Wil] the Minister of EXTERNAL
AFFAIRS be pleased to state:

{a) whether it is a fact that the
Ministry of Home Affairs have writ-
ten to his Ministry objecting to the
presence of U. N. Observers in Kash-
mir;
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(b) if so, the details thereof and
the reaction of the Ministry theveto;

(c) the number of foreign Obger-
verg present in Kashmir now; and

(d) the amount spent by the Cen-
tral Government over them so far?

THE MINISTER OF STATE IN
THE MINISTRY OF EXTERNAL
AFFAIRS (SHRI SAMARENDRA.
KUNDU); (a) and (b). A suggestion
in regard to our stand on the pre-
sence of the U.N. Military Observers
Group is under the consideration of
the Government of India.

(c) The number of UN Observers
is at present 11 in Jammu and Kash.
mir.

(d) The details of expenditure by
the Central Government over the
military observers so far are not im-
mediately available, The expenditure,
however, is mostly in ‘kind such
ag the provision of free accommoda-
tion, free mechanical transport, in-
cluding POL etc,
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Laboratories to Re-Analyse Food
Samples

7550. SHRI D. D. DESAIL: Will the
Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

(a) whether more laboratories have
been planned to re-analyse food
samples as provided in the Preven-
Sion of Foog Adulteration Act;

(b) if so, the details thereof;

(c) whether there is any plan to
mrovide at least one re-analysis labo-
ratory in each State;

(d) whether every municipality
would be encouraged to wet up its
own food anslysig laboratory; and

(e) whether private laboratories
will be authorized to make analysis?

THE MINISTER OF STATE IN
FHE MINISTRY OF HEALTH AND
FAMILY WELFARE (SHRI JAG-
DAMBI PRASAD YADAV): (a)
ind (b). At present there are 88
Public Analyst Laboratories in the
ke local bodies/State Governments.
B the event the analysis report of
Jountry which are administered by
1 fo0d sample given by a Public Ana-
yst appears to be errcnecus, there
B a provislop under Sub-section

) of Section 18 of the Prevention
f Food Adulteration Act to get the
'econd part of the sample re-analysed
%0 L8y

by any other Public Analyst in the
country. As 85 Public Analyat La-
boratories are already in existence,

. there is no proposal to get up more

such laboratories to yndertoke re
analysis work.

The Government have, however,
designaved the following three labo-
ratories as Central Food Laboratories
with etfect from the 1st April, 1978,
in addition to the Central Food La-
boratory at Calcutta, for analysing
sampleg of food referred to them by
the courts, in cases where prosecu-
tiong have been instituted, for giving
their final opirtion as per the require-
ment of sub-gsection® (2) of section 13
of the Prevention of Food Adultera-
tion Act:

(i) Food Research and Standard-
isation Laboratory, Ghazia-
‘bad,

(ii) Public
Pune.

Health Laboratory,

(iii) Central Food Technological
Research Institute, Mysore.

(¢) and (d). These matters con-
eern the State Governments,

(e) No.

8C and ST Share in Posls

7561. SHRI R. N. RAKESH: Will
the Minister of EXTERNAL AFF-
AIRS be pleased to state:

(a) the total number of posts filled
up in each category of posts with
specific ghares of Scheduled Castes and
Scheduled Tribes in such employment
in the Ministry, itg attached and subor-
dinate offices including the pyblic sec-
tor undertakings, if any, and also the
number of posts de-reserved in each
eategory and reasons therefor: and

(b) the total number of departmental
promotions/upgradation of posts in
each category of posts and how many
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posts have gone to Scheduled Castes
and Scheduled Tribes?

THE MINISTER OF STATE IN
THE MINISTRY OF EXTERNAL
AFFAIRS (SHRI SAMARENDRA
KUNDU): (8) ang (b). The required
information for the years 1875 and
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1976 are contained in the statement
placed on the table of the ~ House.
Figures for the year 1977 are not yét
available. Some posts were de-re-
served due 1o non-availability = of
candidates belonging to the Schedul-
ed Castes and Scheduled- Tribeg for
appointment to reserved posts,
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Bug Service Between Bhuj and
Hyderabad (Sindh)

7563. SHRI ANANT DAVE: will
the Minister of EXTERNAL AF¥F-
AIRS be pleased to state:

{a) whether relations between
Pakistan and India are improving
and both the countries have agreed
wpon commercia]l and social exchan-
os;

(b) whether there is any proposal
40 introduce international Bus Ser-
vice, between Bhuj-Khavda and Hy-
darabag (Sindh); ang

(c) if not, the reasons thereof?

THE MINISTER OF STATE IN
YHE MINISTRY OF EXTERNAL
AFFAIRS (SHRI SAMARENDRA
KUNBU): (a) A number of ateps
bave been taken by the Government
of India to normalise India’s rela-
tions with Pakistan, Some of these
steps have been taken jointly with
the Government of Pakistan and are
embodied in agreements signed bet.
ween the two countries. The Trade
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Agreement of 1978 is due to be. re-
viewed by delegations from both
sides early next month with a view
to examining further steps to pro-
mote the growth of trade. Govern-
ment have also held discussions with
the Pakistan Government at various
levels on the promotion of travel and
cultural exchanges. Government have
welcomed the recent exchanges in
the fleld of sport between the two
countries and the visits to India of
Pakistanj artistes, Government hope
that it would be possible for Indian
artistes and other professionaly to
visit Pakistan also.

(b) No, Sir.

(¢) Travel between Pakistan and
India i governed by bilateral agree-
ments, which at present, permit na-
tiomals of either country to travel to
the other by air and rail, and to
cross the border by road at specific:
points. There ia yet no agreement
for the movement of vehicles from
one country to the other,

Machinery to Enoourage Collective
Bargatning

7565. SHRI S. 8. SOMANI: will
the Minister of PARLIAMENTARY
AFFAIRS AND LABOUR be pleased
to state:

(a) whether any suggestion has
been made to Government by the Law
Commission recently regarding col-
lective bargaining that the Labour
Ministry should have in consultation
with the State Governments ang the
national trade unions and that the
Bmployers should creat<ns1:XMLFault xmlns:ns1="http://cxf.apache.org/bindings/xformat"><ns1:faultstring xmlns:ns1="http://cxf.apache.org/bindings/xformat">java.lang.OutOfMemoryError: Java heap space</ns1:faultstring></ns1:XMLFault>